[DIVISION BENCH-I]

THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Monday,1st April 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 10:15 AM]
BEFORE:

HONOURABLE THE CHIEF JUSTICE

COURT NO: 1

HONOURABLE MR. JUSTICE SUMAN SHYAM

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 PIL/50/2016

WITH
2 PIL/74/2019

WITH

[.LA./1340/2015
in PIL/74/2019

WITH
3 PIL/38/2022

- FOR ORDERS -

SRI ANIT CHETRI and 2 ORS.
Versus
THE STATE OF ASSAM AND 9 ORS

ON THE DEATH OF SANTI LAL ACHARJEE,

HIS LEGAL HEIR SMTI. SUMITA ACHARJEE
Versus

THE STATE OF ASSAM AND ORS

SANTI LAL ACHARJEE
Versus
THE STATE OF ASSAM AND ORS

ORIENTAL RURAL DEVELOPMENT
SOCIETY AND 7 ORS

Versus
THE STATE OF ASSAM AND 4 ORS

MR.A C BORBORA
MRS.R BORBORA
MR.M SMITH
MS.M DUTTA

MR G P BHOWMIK
MS. ] PURKAYASTHA
MR. S S ROY

MRG P BHOWMIK
MS.J PURKAYASTHA
MR.S S ROY

MR H K DAS (AMICUS
CURIAE)

MR. A SARMA

MR. A D CHOUDHURY
MR. LENTSO

MS.M
HAZARIKA(Sr.Adv.)(R-8)
GA, ASSAM

MS.S KHOUND(R-8)

SC, WATER
RESOURCE(MR.B.CHETRI)
MR.R K BORA

MR.T ] MAHANTA

MR. P ] PHUKAN

GA, ASSAM

MR. A C BURAGOHAIN
MR. Y DOLOI (R- 1,2&3)
MR. R K D CHOUDHURY,
AS.G.l.

MR. P P DUTTA

MR. R HAZARIKA, ADDL.
AG, ASSAM

MS. P BHATTACHARJEE

MR.P ] PHUKAN
GA, ASSAM
MR.P BORAH

GA, ASSAM
MR. N M DUTTA (R-4,5)
MR. S C KHOUND (R-4,5)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010019732016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010305042019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010120082015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010096702022

4

5

9

10

11

L.A.(Civil)/4019/2018
FIXED
in WA/11891/2018

WITH

WA/11891/2018
(Filing Number)

[TA/12/2022
FIXED

LA.(Civil)/2341/2022

WITH PIL/14/2020 (D/O),
PIL/18/2008 (D/O), REVIEW
PET./115/2010 (D/O)

in PIL/29/2022

WITH
PIL/29/2022

Cont.Cas(C)/765/2023
FIXED

LA.(Civil)/2366/2023
B/O, IN PIL/55/2017 (D/O)
in PIL/55/2017

WP(C)/5805/2023

PIL/3/2024

L.A.(Civil)/48/2024
in WA/15315/2023

THE STATE OF MIZORAM AND 4 ORS

Versus
SMTI LALTHANGKIMI AND 106 ORS

THE STATE OF MIZORAM AND 4 ORS

Versus
SMTI LALTHANGKIMI AND 106 ORS

THE COMMISSIONER OF INCOME TAX

AND ANR.
Versus
SHANKAR LALL GOENKA

SMT. SABITRI SINGHA AND 33 ORS

Versus
THE STATE OF ASSAM AND 10 ORS

SMT. SABITRI SINGHA AND 33 ORS
Versus
THE STATE OF ASSAM AND 10 ORS

DR. PROTIM SHARMA
Versus
BISWARANJAN SAMAL AND 2 ORS

MS. ABANTEE DUTTA,
Versus
THE STATE OF ASSAM and 9 ORS.

MADHABI CHANGMAI
Versus
THE UNION OF INDIA AND 6 ORS

DIPAK BORA
Versus
THE STATE OF ASSAM AND 6 ORS

THE STATE OF ASSAM AND ANR.
Versus
BIKRAM NATH AND 6 ORS.

MR. A K SARMA

MS. P BHATTACHARYA

MR H J TAMULI

ADDL. A.G., MIZORAM

GA, MIZORAM

MR. S C KEYAL
MR H GUPTA

MR. U N CHATTRY
MR. O LASKAR

MR. U N CHATTRY
MR. O LASKAR
MRS. K SARMA

MR.Y S MANNAN
MS N DEKARAJA

MR. V RAJKHOWA
MR A.J.SARMA

MR. P K GOGOI
MR. A BURAGOHAIN

MR R P SHARMA
MR. P N SHARMA
MR R DHAR

MR N N UPADHYAYA

MR. D NATH
SR. GA, ASSAM

MR. P D NAIR (R1, R3, R,
R9-R33, R36, R38-R41,
R43-R44, R46, R49, R52,
R59-R60, R65, R67, R70,
R72, R78-R84, R86-R89,
R91, R93, R96-R99)

MR G ALAM (R1, R3, R6,
R9-R33, R36, R38-R41,
R43-R44, R46, R49, R52,
R59-R60, R65, R67, R70,
R72, R78-R84, R86-R89,
R91, R93, R96-R99)

MR. H ROHMAN (R1, R3,
R6, R9-R33, R36, R38-R41,
R43-R44, R46, R49, R52,
R59-R60, R65, R67, R70,
R72, R78-R84, R86-R89,
R91, R93, R96-R99)

MR. D NAG (R1, R3, R6,
R9-R33, R36, R38-R41,
R43-R44, R46, R49, R52,
R59-R60, R65, R67, R70,
R72, R78-R84, R86-R89,
R91, R93, R96-R99)

GA, ASSAM
SC, FOREST
ASSTT.S.G.1.

GA, ASSAM

MR. S P CHOUDHURY

MR. P MAHANTA

MR. R B GOHAIN

SC, FOREST

MR MRINMAY KHATANIAR,
COMMISSIONER

MR PRITAM MAHANTA,
COMMISSIONER
ASSTT.S.G.I.

MR. D SAIKIA (r-3)
MR D KALITA (R-1)
MR. K GOGOI (r-2,3)
MR. D NATH (R-1)
MR P BORAH (r-2)

GA, ASSAM
SC, HEALTH

MR. S S ROY (R-1,2,3,4,5
AND 6)
DY.S.G.L

SC, HIGHER EDU

MR. N NATH (r-3,4)

MR N TALUKDAR (r-3,4)
MR. B B KAKATI

MS D BORUAH (r-3,4)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010258672018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010188842018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010094682022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010157152022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061192022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010277332023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010178642023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010219802023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010001812024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010289582023

12

13

14

15

16

17

18

19

20

21

WITH
WA/15315/2023
(Filing Number)

Cont.Cas(C)/173/2024

LA.(Civil)/870/2024
in WA/2293/2024

WITH

WA/2293/2024
(Filing Number)

LLA.(Civil)/872/2024
in WA/476/2024

WITH

WA/476/2024
(Filing Number)

LA.(Civil)/927/2024
in WA/252/2023

WITH
WA/252/2023

WITH
LA.(Civil)/2475/2023

in WA/252/2023

WITH

WA/284/2023

WITH
WA/288/2023

WITH
WA/289/2023

WITH
WA/290/2023

WITH
WA/291/2023

WITH
WA/292/2023

STATE OF ASSAM AND OTHERS
Versus
BIKRAM NATH B

ANJAN KUMAR BHATTACHARJEE
Versus
POMI BARUAH

THE STATE OF ASSAM AND ORS
Versus
SAIFUL ISLAM

The State Of Assam And 2 Ors
Versus
Saiful Islam And 3 Ors

THE STATE OF ASSAM AND ORS
Versus
DEBASHREE TAID

THE STATE OF ASSAM
Versus
DEBASHREE TAID AND 2 ORS F

AUNTYS CREATION
Versus
THE UNION OF INDIA AND 4 ORS

THE STATE OF ASSAM AND 2 ORS.

Versus
AUNTYS CREATION AND 2 ORS.

SUALKUCHI TAT SILPA UNNAYAN SAMITI

AND ANR
Versus

THE STATE OF ASSAM AND 5 ORS

THE STATE OF ASSAM AND 2 ORS.

Versus
JAGADAMBA TEXTILE

THE STATE OF ASSAM AND 2 ORS

Versus
GOENKA SYNTHETICS

STATE OF ASSAM
Versus
M S R CHOUDHARY

STATE OF ASSAM AND ORS
Versus
KESHAV TEXTILE

STATE OF ASSAM
Versus
LOKNATH FABRICS

STATE OF ASSAM
Versus
S VINAYAK TEXTILE

MR. D NATH

MR. B CHAKRABORTY

MRS P HAZARIKA
MS. RIA TIWARI

MR. N J KHATANIAR
SC, EDU

MR. NAYAN JYOTI
KHATANIAR

MR. N ] KHATANIAR
SC, EDU

MR. N J KHATANIAR

MR D K DAS
MR D K DAS
MR H BETALA
MR C KUMAR

MR. D NATH
SR. GA, ASSAM

MR. M BISWAS
MS. S MEDHI
MR. P MAHANTA
MR. R B GOHAIN
MS C DAS

F. K. AHMED

MR. D NATH

MR. D NATH
SR. GA, ASSAM

MR. D NATH
SR. GA, ASSAM

MR. D NATH
SR. GA, ASSAM

MR. D NATH
MR. D NATH

MR. D NATH
SR. GA, ASSAM

GA, ASSAM

GA, ASSAM

SC, C.G.C.
SR. GA, ASSAM

MR D K DAS (r-1)
MRS. A GAYAN
MRS. A GAYAN
MR H BETALA (r-1)
MR. T DOLEY
DY.S.G.L

GA, ASSAM

MR. D K DAS (r-1)
MRS. A GAYAN, CGC
DY.S.G.I.

MR D K DAS (r-1)
MRS. A GAYAN, CGC
MR H BETALA (r-1)
MR C KUMAR (r-1)
DY.S.G.L

MR. D K DAS
MRS. A GAYAN, CGC
DY.S.G.L

MR. D K DAS

MRS. A GAYAN, CGC
MR H BETALA

MR C KUMAR
DY.S.G.IL

MR. D K DAS
MRS. A GAYAN, CGC
DY.S.G.I.

MR D K DAS (r-1)
MRS. A GAYAN, CGC
MR H BETALA (r-1)
MR C KUMAR (r-1)
DY.S.G.L
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010283122023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010063262024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010056342024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010039602024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010056352024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010009482024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010058822024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010146562023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010156402023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010164822023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010164762023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010164802023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010163802023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010163472023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010164782023

22

23

24

25

26

27

28

29

30

31

32

33

34

WITH
WA/293/2023

WITH
WA/294/2023

WITH
WA/295/2023

WITH
WA/297/2023

WITH
WA/298/2023

WITH
WA/299/2023

WITH
WA/300/2023

WITH
WA/301/2023

WA/52/2024
CAVT./289/2023

WA/80/2024

WA/82/2024

WA/102/2024
CAVT. NO.03252/024,
CAVT./325/2024

WITH
LLA.(Civil)/921/2024
in WA/102/2024

WP(C)/1148/2024

STATE OF ASSAM
Versus
HEERA COLLECTION

THE STATE OF ASSAM AND 2 ORS.
Versus
SETHI SAREES

THE STATE OF ASSAM AND 2 ORS.
Versus
BUWARI SILK HOUSE AND ORS.

THE STATE OF ASSAM AND 2 ORS.
Versus
DIGH BANI AND 2 ORS.

THE STATE OF ASSAM AND 2 ORS.
Versus
NISHANT ENTERPRISE AND 2 ORS.

THE STATE OF ASSAM AND 2 ORS.
Versus
SINGHAL TEXTILES AND 2 ORS.

THE STATE OF ASSAM AND 2 ORS.
Versus
MEM SAAB AND 2 ORS.

THE STATE OF ASSAM AND 2 ORS.
Versus
SAMRATH TEXTILE AND 2 ORS.

MR. D NATH
SR. GA, ASSAM

MR. D NATH

MR. D NATH

MR. D NATH

MR. D NATH

MR. D NATH

MR. D NATH

MR. D NATH

- FOR FRESH ADMISSION WITH STAY/BAIL -

AMULYA PRASAD SAIKIA
Versus
RUPALI NARAH AND 7 ORS. B

THE STATE OF ASSAM AND ANR.
Versus
BHASKAR KONWAR AND 4 ORS.

THE STATE OF ASSAM AND ANR
Versus
KAMAL DIHINGIA AND 3 ORS.

KRISHNA KANTA HANDIQUE STATE OPEN

UNIVERSITY AND 2 ORS
Versus
JAYANTA KUMAR SARMA AND ANR

KRISHNA KANTA HANDIQUE STATE OPEN

UNIVERSITY AND 2 ORS
Versus
JAYANTA KUMAR SARMA AND ANR

M/S SAHAS AND ANR.
Versus
PUNJAB NATIONAL BANK AND ANR.

MR. P MAHANTA
MR. R B GOHAIN
MS P BORA

MS C DAS

MR. D NATH
MR. D NATH
SR. GA, ASSAM

MR. D NATH
SR. GA, ASSAM

MR. K N CHOUDHURY
MR. P ] PHUKAN

MR. K N CHOUDHURY
MR. P ] PHUKAN

MR. A K PURKAYASTHA
MR. M K MAJUMDAR
MR. S SHARMA

- FOR FRESH ADMISSION WITHOUT STAY/BAIL -

MR D K DAS (r-1)
MRS. A GAYAN, CGC
MR H BETALA (r-1)
MR C KUMAR (r-1)
DY.S.G.L

MR. D K DAS

MRS. A GAYAN, CGC
MR H BETALA

MR C KUMAR
DY.S.G.I.

MR. D K DAS
MRS. A GAYAN, CGC

MR D K DAS (r-1)
MRS. A GAYAN, CGC
MR H BETALA (r-1)
MR C KUMAR (r-1)

MR. D K DAS
MRS. A GAYAN, CGC
MR H BETALA
MR C KUMAR

MR. D K DAS
MRS. A GAYAN, CGC

MR. D K DAS
MRS. A GAYAN, CGC

MR D K DAS

MR. D K DAS

MRS. A GAYAN, CGC
MR H BETALA

MR C KUMAR

SC, ELEM. EDU
GA, ASSAM

MR. B K DAS

MR. D DEKA (R-7)
FOR CAVEATOR

MR. M KHAN
MS J AKTAR (R-1)

MR. M K CHOUDHURY
MR. M SARMA
SC,UGC

FOR CAVEATOR

MR. M K CHOUDHURY
MR. M SARMA
SC,UGC

FOR CAVEATOR

SC, PNB
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010163452023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010164792023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010163762023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010164812023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010164832023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010163462023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010163422023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010164752023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010096892023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010184922023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010183712023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010059962024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062182024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010042282024

35

36

37

38

39

40

41

42

43

44

45

46

PIL(Suo Moto)/1/2024

PIL/19/2024
B/O

WA/53/2024

WP(C)/1075/2024

WP(C)/1739/2024

PIL/17/2021

WA/242/2022

WA/398/2023
FIXED

WP(C)/2151/2023

ITA/1/2024

WA/11/2024

PIL/15/2024
FIXED

IN RE- XX
Versus
STATE OF ASSAM AND 8 ORS.

RAHUL ROY
Versus
THE STATE OF ASSAM AND 3 ORS
BIPLAB MEDHI
Versus
THE STATE OF ASSAM AND 4 ORS. F

SASHI MAHESWARI
Versus
THE GAUHATI HIGH COURT AND ANR

THE UNION OF INDIA AND 2 ORS.
Versus
DHANYA KANTA BORA

MR. T ) MAHANTA (SC,
GHC)

MS. S B CHOUDHURY
MR. S K DAS

MD S HOQUE
MR. M DEKA

MR K K MAHANTA (Sr.
Advocate)
MS N BEGUM

MRS. R DEVI

- ADMISSION WITH NOTICE SERVED - REPLY NOT FILED -

ARINDAM DEB AND 3 ORS
Versus
THE STATE OF ASSAM AND 10 ORS

MD. BABUL HUSSAIN
Versus
THE STATE OF ASSAM AND 4 ORS

THE STATE OF ASSAM
Versus
BOBBY DEKA AND 16 ORS.

FAKAR UDDIN CHOUDHURY
Versus
THE STATE OF ASSAM AND 7 ORS

MUKAND POLY PRODUCTS

Versus
PRINCIPAL COMMISSIONER OF INCOME
TAX GUWAHATI-2 AND ANR.

SHAFIQUL ISLAM KHAN
Versus
NAIMUDDIN AND 4 ORS.

ASSAM ENVIRO-LEGAL PROTECTION
SOCIETY

Versus
THE STATE OF ASSAM AND 5 ORS

MR M GOSWAMI
MR S BORTHAKUR
MS. P BORAH

MR. A K PURKAYASTHA
MR. S K DAS

MR. D NATH

MR B SINHA

DR. ASHOK SARAF
MR P K BORA

MR. P J SAIKIA, SR. ADV
MR. A M KHAN

MR S ISLAM

MR T T MONI

MR. N H MAZARBHUIYAN
MS. L WAJEEDA
MR. M H SAIKIA
MR R | BHUYAN

SC, SILCHAR MUNICIPAL
BOARD
GA, ASSAM

GA, ASSAM
SC, PWD

SC, GHC

MR S DUTTA (R-4)

MR. U K NAIR (R-9,10)
GA, ASSAM

MR. S P CHOUDHURY (r-
11)

MR. A CHETRY (R-9,10)
MR. M GOSWAMI

MR R SINGHA

MR. M P SARMA (R-9,10)
MR. S DUTTA (R-4)

MR A CHAKRABORTY (R-
9,10)

MR K BISWAKARMA(r-11)
MS S PATOWARY

MS B DEVI (r-11)

GA, ASSAM

MR. P CHOUDHURY (R-5)
MR. B D DEKA (R-5)

MR. M DAS (R-5)

SC, REVENUE

MR B P BORAH (r-
2,7,12,16)

MR P J DUTTA (r-2,7,12,16)
MS. R DUTTA (r-1,3t0 6,8
to 11,13,15,17)

SC, CO OP

MR. S HAZARIKA (r-8)
MS. ] BURAGOHAIN (r-8)
MR. A METO (r-8)

SC, INCOME TAX

SC, P AND R.D.

GA, ASSAM
SC, REVENUE
SC,PWD
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062382024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061532024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010021902024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010037552024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062342024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010029592021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010050282020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010227662023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010079302023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010255782023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010006952024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010048302024

1) MR. B BARMAN 02-04-2024 To  02-04-2024
2) MR. I HUSSAIN 26-02-2024 To  10-04-2024
3) MS. T GOSWAMI 29-02-2024 To  10-04-2024
4) MR. O P BHATI 11-03-2024 To 07-04-2024
5) MR. V K CHOPRA 29-03-2024 To 01-04-2024
6) MR H R A CHOUDHURY 14-03-2024 To  10-04-2024
7) MD. | HUSSAIN 18-03-2024 To  15-04-2024
8) MR. B NATH 22-03-2024 To  05-04-2024
9) MR S K KEJRIWAL 03-04-2024 To  23-04-2024
10) MS S KEJRIWAL 03-04-2024 To  23-04-2024
11) MR. K P PATHAK 22-03-2024 To  05-04-2024
12) MR. C CHOWDHURY 22-03-2024 To  18-04-2024
13) MR. P N CHOUDHURY 01-04-2024 To  04-04-2024
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THE GAUHATI HIGH COURT AT GUWAHATI

DAILY CAUSELIST

Web:ghconline.gov.in

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

[ For Monday,1st April 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 10:15 AM]

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM

BEFORE:
HONOURABLE MR. JUSTICE LANUSUNGKUM JAMIR
COURT NO: 2
[CIVIL BENCH-III]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION

WP(C)/5761/2023

Cont.Cas(C)/171/2024

Cont.Cas(C)/174/2024

WP(C)/771/2024

WP(C)/991/2024
FIXED

WP(C)/1270/2024
FIXED

WP(C)/1295/2024

WP(C)/1298/2024
FIXED

WP(C)/1347/2024
FIXED

SMTI. MAYURAKSHI KAKATI
Versus
THE STATE OF ASSAM AND 2 ORS

SRI TAGAR DEKA
Versus
DR. ] B EKKA AND ORS

DHAN]JIT DAS
Versus
CHANDAN SARMA

ATAUR RAHMAN LASKAR
Versus
THE STATE OF ASSAM AND 30RS

GANESH BALMIKI
Versus
THE STATE OF ASSAM AND5 ORS

SAMBHARU RAY
Versus
THE STATE OF ASSAM AND 5 ORS

PRANJAL KATAKI AND ANR
Versus
THE STATE OF ASSAM AND 2 ORS

THE TEZPUR ADVOCATES ASSOCIATION
Versus
THE STATE OF ASSAM AND 4 ORS

SUMTINTHANG HMAR
Versus
THE STATE OF ASSAM AND 7 ORS

MR. P ] SAIKIA
MS D DUTTA

MR S N KRISHNATRAYA

MR B M DEKA
MS D MAHANTA
MAYUR DAS

MS P DEKA

MR. M MAHANTA
MR. T K MISRA

MS. S SEAL
MS. S KANUNGOE
MS. ) CHETTRY

MR. S C BISWAS
MR. F A HASSAN
MS. U NANDA
MR. P S BISWAS
MS A BORAH
MS. ] GHOSH

MR. S C BISWAS
MS A DAS

MR D BANIA
MR. F A HASSAN
MR. P S BISWAS
MS A BORAH
MS. ] GHOSH
MS. R DEVI

MR. S KATAKI
MS. R DUTTA

MR. P J SAIKIA
MS D DUTTA

MR. | H SAIKIA

MR. K KALITA

MR. M R CHOUDHURY
MS L HMAR

GA, ASSAM

GA, ASSAM
SC, IRRIGATION

GA, ASSAM
SC, FOREST

SC, AG (A AND E)
SC,PWD
SC, FINANCE

SC, FOREST

GA, ASSAM

GA, ASSAM
SC, REVENUE
SC, DIMA HASAO
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010216452023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010063402024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065012024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010031812024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010282952023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010045792024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010042822024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010044622024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010048612024

10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

WITH
L.A.(Civil)/958/2024
in WP(C)/1347/2024

WP(C)/1712/2024

WP(C)/1725/2024
B/O

WP(C)/1726/2024

WP(C)/1730/2024

WP(C)/1733/2024

WP(C)/1740/2024

WP(C)/1761/2024

WP(C)/1765/2024

WP(C)/1773/2024

WP(C)/1776/2024

WP(C)/1777/2024

WP(C)/1797/2024

LA.(Civil)/944/2024
in WP(C)/1423/2024

WITH
WP(C)/1423/2024

WP(C)/7804/2017
FIXED

WP(C)/5820/2021
FIXED

SUMTINTHANG HMAR
Versus
THE STATE OF ASSAM AND 7 ORS

MD. SAIFUDDIN AHMED
Versus
THE STATE OF ASSAM AND 5 ORS

HAFIZUR RAHMAN
Versus
THE STATE OF ASSAM AND 3 ORS

DR. JOYDEEP PURKAYASTHA
Versus
THE UNION OF INDIA AND 4 ORS

PREM KUMAR SINGH
Versus
THE STATE OF ASSAM AND 6 ORS

SANDHYA SUKLABAIDHYA
Versus
THE STATE OF ASSAM AND 6 ORS

MOKSHADA SHARMA KATAKI
Versus

ASSAM GRAMIN VIKASH BANK AND 4

ORS

ABUL KASHEM AND 2 ORS.
Versus
THE STATE OF ASSAM AND 8 ORS.

KARABI DEKA SAUD
Versus
THE STATE OF ASSAM AND 4 ORS

KIRAN KUMAR PEGU
Versus
THE STATE OF ASSAM AND 9 ORS

NIRON CHANDRA BORUAH
Versus
THE STATE OF ASSAM AND 9 ORS

TILAK BORUAH
Versus
THE STATE OF ASSAM AND 9 ORS

BHARAT SINGH
Versus
THE UNION OF INDIA AND 2 ORS

MR. | H SAIKIA

MR. K KALITA

MR. M R CHOUDHURY
MS L HMAR

MR MINTU SAIKIA
MS R DUTTA

MR. I H SAIKIA

MR. B BORAH

MR. K KALITA

MR. M R CHOUDHURY
MS L HMAR

MR S BORTHAKUR
MR R SENSUA

MR. K MOHAMMED
G KAUSHIK

MR. S P CHOUDHURY
MR K BISWAKARMA

MR. M ISLAM
MS A KHATUN

MR. K SARMA
MR. S BORUAH

MR B P BORAH
MR P ] DUTTA
MR R'S RONGHANG
MISS. | GOGOI

MR. B ] GHOSH
MR. | ALAM
MR. T SK

MR G G GOGOI
A TALUKDAR

MR G G GOGOI
A TALUKDAR

MR G G GOGOI
A TALUKDAR

MS S BORA
MR. P BORAH

ORDER (IMPLEADMENT OF PARTY)

DEEPALI RAVI
Versus

THE GAUHATI HIGH COURT AND 11 ORS

DEEPALI RAVI
Versus
THE STATE OF ASSAM AND 10 ORS

ADMISSION

EXTC-61624-RECT/BB SAHAB SINGH

Versus
THE UNION OF INDIA and 3 ORS.

JOY NARAYAN SARMA AND ANR
Versus
THE STATE OF ASSAM AND 5 ORS

MR. KK DEY
MR V K BAROOAH

MR. KK DEY
MR V K BAROOAH

MS U DAS

MR.R MAZUMDAR
MRSP RAI

MRU SARMA
MR.H BEZBARUAH

MRS. R DEVI
MR. A R TAHBILDAR

GA, ASSAM
SC, DIMA HASAO
SC, REVENUE

SC, P AND R.D.
GA, ASSAM
SC, FINANCE

SC, TRANSPORT
DEPARTMENT, ASSAM
SC, IWT

SC, FINANCE

DY.S.G.L

GA, ASSAM

SC, P AND R.D.
GA, ASSAM
SC, FINANCE

SC,AGVB

SC, P AND R.D.
SC, FINANCE

GA, ASSAM
SC, REVENUE

SC, P AND R.D.
GA, ASSAM
SC, FINANCE

SC, P AND R.D.
GA, ASSAM
SC, FINANCE

SC, P AND R.D.
GA, ASSAM
SC, FINANCE

DY.S.G.IL

GA, ASSAM
SC, GHC

GA, ASSAM
SC, GHC

MRS. R DEVI (CGC)
ASSTT.S.G.1.

SC,PHE
SC, FINANCE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010066752024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061522024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010059132024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061612024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062732024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062842024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062692024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010076432023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010064102024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065202024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065182024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065222024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065802024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062072024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010048162024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010153312017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010182132021

25

26

27

28

29

30

31

32

33

34

35

36

37

38

WP(C)/5217/2022
FIXED

WP(C)/501/2023

FIXED

WP(C)/900/2023
FIXED

WP(C)/1507/2023

WP(C)/1652/2023

WP(C)/3489/2023

WP(C)/3754/2023

WP(C)/4991/2023

WP(C)/5741/2023

WP(C)/6035/2023

WP(C)/6192/2023

WP(C)/6379/2023

WP(C)/6863/2023
FIXED

WP(C)/837/2024
FIXED

ASHIA BEGUM AND 4 ORS.
Versus

THE STATE OF ASSAM AND 5 ORS.

BACCHU DAS
Versus
THE STATE OF ASSAM AND 4 ORS

KHAGEN KALITA
Versus
THE STATE OF ASSAM AND 7 ORS

MS. NAZIMA BEGUM
Versus
THE STATE OF ASSAM AND 5 ORS

NRIPEN BORUAH
Versus
THE STATE OF ASSAM AND 7 ORS

RATHINDRA NARAYAN GOSWAMI AND 4

ORS
Versus
THE STATE OF ASSAM AND 2 ORS

PRAFULLA KUMAR DAS
Versus
THE STATE OF ASSAM AND 5 ORS

SASWATI ROY
Versus

THE STATE OF ASSAM AND 4 ORS.

AMNIKA THAOSEN AND 8 ORS
Versus
THE STATE OF ASSAM AND 6 ORS

BINOY KUMAR BORAH
Versus
THE STATE OF ASSAM AND 3 ORS

KASHYAP JYOTI BORA AND ANR.
Versus

THE STATE OF ASSAM AND 2 ORS.

MINTU SAIKIA
Versus
THE STATE OF ASSAM AND ANR

PREMALATA SAIKIA
Versus

THE STATE OF ASSAM AND 3 ORS.

PURNIMA MILI
Versus
THE STATE OF ASSAM AND 2 ORS

ORDERS

MRS. R DEVI

MR. A KDUTTA
MR. B PURKAYASTHA
MR. S SUTRADHAR

MR. JYOTIRMOY ROY
MR. R HAZARIKA
MR. C CHAKRAVARTY

DR G ] SHARMA

MR. P BORAH
MRS K M SAIKIA

MR. | CHOWDHURY SR
ADV

MR. S BISWAKARMA
MS G DAS

MR T DAS

R. CHAUHAN

MRS B BHUYAN
MR. A K BHUYAN
MRS. R S DEURI

MR H BEZBARUA
MR. U SARMA
K. KALITA

MR H TALUKDAR
MRS. M DEKA
MR. K D SARMA

MR S N KRISHNATRAYA
MR R DHAR
L J BAISHYA

MR M CHOUDHURY
MR P ) DAS

MR. N J DUTTA
MR. K D SARMA
MR A BASUMATARY

MR. K N CHOUDHURY
MR. T DEURI

MR. D J DAS

MR D S DEKA

MS N MAHANTA

MS A DAS

MR P R SARMA
MR D MEDHI
MR. S. PEGU
MR. A HUDA

MR. A CHOUDHURY (r-5,6)
SC, CO OP

MR. S ISLAM (r-5,6)

MS. A KAUSHAR (r-5,6)

GA, ASSAM
SC,PWD

MR. K N CHOUDHURY (R8)
GA, ASSAM

MR. B RAHMAN (R8)

N GAUTAM (R8)

SC, REVENUE

GA, ASSAM
MR. A PHUKAN (R-1 & R-2)
SC, FINANCE

MR. C S HAZARIKA (R-1, R-
2, R-4, R-6 & R-8)

GA, ASSAM

MR P NAYAK (R-3 & R-5)
SC, HOUSING AND URBAN
AFFAIRS

SC, FINANCE

GA, ASSAM
SC, APDCL

GA, ASSAM
SC, AG
SC, FINANCE

GA, ASSAM

GA, ASSAM

SC, PWD

SC, DIMA HASAO
SC, FINANCE

GA, ASSAM
SC, P AND R.D.
GA, ASSAM

GA, ASSAM

GA, ASSAM

GA, ASSAM
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010158062022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010017892023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010031712023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010040662023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061432023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010125782023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010139162023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010190612023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010214702023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010230312023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010234662023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010245092023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010267302023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010025722024

39

Cont.Cas(C)/603/2020
FIXED

WITH

KUSHAL CHAMUAH AND 2 ORS
Versus
ABHIJIT SARMA BARUAH AND 3 ORS

MS. S D SAIKIA
MR. R SARMAH
MR. P M KALITA

MR B D DAS

MR B D DAS

MR H K SARMA
MR H K SARMA
MRS R DEKA

MR. P N GOSWAMI
MR B CHOUDHURY
MR. K P PATHAK
MR. D THAOSEN
MR. D THAOSEN
MR. D THAOSEN

I.A.(Civil)/2594/2022 ABHIJIT SARMA BARUAH MR. P N GOSWAMI MR. R SARMAH
in Cont.Cas(C)/603/2020 Versus MR B CHOUDHURY
KUSHAL CHAMUAH AND 2 ORS MR. K P PATHAK
WITH
I.A.(Civil)/2664/2022 SMT. JYOTI SANGITA DUTTA AND 2 ORS. MR. P N GOSWAMI MR. R SARMAH
in Cont.Cas(C)/603/2020 Versus MR B CHOUDHURY
KUSHAL CHAMUAH AND 2 ORS MR. K P PATHAK
WITH
40 WP(C)/6255/2019 PUTUL BARUAH AND 8 ORS. MS B DEVI SC, APDCL
Versus MR. R SARMA
THE ASSAM POWER DISTRIBUTION MS. S D SAIKIA
COMPANY LTD. (APDCL) AND 3 ORS. MRS. G M D BAISHYA
41 Cont.Cas(C)/167/2022 CHANDRAMA DEKA MD M S ALI MR P NAYAK
Versus
JAYANT NARLIKAR
42 Review.Pet./113/2023 COAL INDIA LTD. AND 5 ORS. MR M Z AHMED MR R DHAR
WITH WP(C)/883/2017(D/O) Versus MR. A M DUTTA MR N N UPADHYAYA
PODUGU RAMESH @ P RAMESH MR D BORUAH
MR. B B KAKATI
43 Cont.Cas(C)/188/2023 MD. RIAZUL KARIM MR. D P BORAH MR. P HANDIQUE
Versus MR B PAUL
J. B. EKKA AND ANR MR U GHOSH
44 WP(C)/3871/2023 LACHIT CHANDRA KALITA MR. S K MEDHI GA, ASSAM
FIXED Versus P. SWARGIARY
THE STATE OF ASSAM AND 4 ORS MR K K MEDHI
45 Cont.Cas(C)/38/2024 AKHTARA BEGUM CHOUDHURY MR. M R SODIAL MR A CHALIHA
Versus MR S AHMED MR M BHUYAN
DR. ASHUTOSH BARMAN MR K BROOK
MS S Z HAYAT
MS B H SHIRIN
46 LA.(Civil)/528/2024 MRS. CHAMPAWATI PATAR MR. A NARZARI GA, ASSAM
in WP(C)/5383/2023 Versus MS. S T BOKTH SC, APSC
THE GOVERNMENT OF ASSAM AND 7
ORS
WITH
WP(C)/5383/2023 MRS. CHAMPAWATI PATAR MR. A NARZARI GA, ASSAM
Versus MS. S T BOKTH MR. C BORUAH (R-6,8)
THE GOVERNMENT OF ASSAM AND 7 MR. C BORUAH (R-6,8)
ORS MR. R BORO (R-6,8)
MR A BORUAH (R-6,8)
LEAVE NOTE OF ADVOCATES FOR 01/04/2024
1) MR. B BARMAN 02-04-2024 To 02-04-2024
2) MR. | HUSSAIN 26-02-2024 To 10-04-2024
3) MS. T GOSWAMI 29-02-2024 To 10-04-2024
4) MR. O P BHATI 11-03-2024 To 07-04-2024
5) MR. V K CHOPRA 29-03-2024 To 01-04-2024
6) MR H R A CHOUDHURY 14-03-2024 To 10-04-2024
7) MD. | HUSSAIN 18-03-2024 To  15-04-2024
8) MR. B NATH 22-03-2024 To  05-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010179292020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010171872022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010177682022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010202212019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010056242022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010215882023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010051502023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010141492023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010004452024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010035642024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010203802023

MR S K KEJRIWAL

MS S KEJRIWAL

MR. K P PATHAK

MR. C CHOWDHURY
MR. P N CHOUDHURY
MR D K MISHRA

MR B PRASAD

MR. M SARANIA

03-04-2024
03-04-2024
22-03-2024
22-03-2024
01-04-2024
01-04-2024
01-04-2024
01-04-2024

To
To
To
To
To
To
To
To

23-04-2024
23-04-2024
05-04-2024
18-04-2024
04-04-2024
01-04-2024
01-04-2024
03-04-2024
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[DIVISION BENCH-II]

THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Monday,1st April 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 10:15 AM]
BEFORE:

COURT NO: 3

HONOURABLE MR. JUSTICE MANASH RANJAN PATHAK
HONOURABLE MRS. JUSTICE SUSMITA PHUKAN KHAUND

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 WP(C)/7028/2017
WITH LCR

2 WP(C)/6293/2019
WITH LCR

3 WP(C)/7101/2019

4  WP(C)/7239/2019
WITH LCR

5 WP(C)/360/2020
WITH LCR

6 WP(C)/410/2020
WITH LCR

7  WP(C)/441/2020
WITH LCR

8 WP(C)/442/2020
WITH LCR

9 WP(C)/445/2020
WITH LCR

MOTION

HALIMA KHATUN @ HALIMON BEWA
Versus
THE UNION OF INDIA and 3 ORS

LAL BHANU @ LALBHANU NESSA
Versus
THE UNION OF INDIA AND 5 ORS.

NIRAKUL SARKAR
Versus
THE UNION OF INDIA AND 6 ORS.

BASANTI SARKAR @ BASANTI DEVI
Versus
THE UNION OF INDIA AND 5 ORS

ANITA MAJUMDER
Versus
THE UNION OF INDIA AND 5 ORS

SAMOSHTHA BHANU @ SAMARTO
BHANU (B)

Versus
THE UNION OF INDIA AND 5 ORS

MALBAR HUSSAIN
Versus
THE UNION OF INDIA AND 5 ORS.

PRAFULLA DAS
Versus
THE UNION OF INDIA AND 5 ORS.

ABDUL KARIM
Versus
THE UNION OF INDIA AND 5 ORS.

MR. U DAS
MR. D SARMAH

MRS. R S DEURI
J RABHA

MR. H N SARMA

MR. B CHOWDHURY
MR. G SARKAR

MR. L R MAZUMDER
MR I HOQUE

MD. | HUSSAIN

MR. A Z AHMED

MR. M R SODIAL
MR S AHMED
MR K BROOK

MR. MD S HOQUE
MR. M DEKA

MR. S C BISWAS
MR. F A HASSAN
MS A BORAH

MR HR A CHOUDHURY
MR. A M AHMED
MR. ] M SULAIMAN

GA, ASSAM
ASSTT.S.G.I.

SC, NRC
ASSTT.S.G.1.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ELECTION
COMMISSION.

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ELECTION
COMMISSION.

SC, NRC
ASSTT.S.G.1.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.1.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.I.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010050112017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010198282019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010216252019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010184382019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010307222019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010315362019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010009292020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010007342020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010014892020

10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

WP(C)/2472/2020
WITH LCR

WP(C)/2840/2020
WITH LCR

WP(C)/5491/2020
WITH LCR

WP(C)/687/2021
WITH LCR

WP(C)/4836/2022

WP(C)/1716/2024

WP(C)/1717/2024

WP(C)/1767/2024

WP(C)/597/2017
WITH LCR

WP(C)/642/2017
WITH LCR

WP(C)/1069/2017
WITH LCR

WP(C)/1086/2017
WITH LCR

WP(C)/1656/2017
WITH LCR

WP(C)/2261/2017
WITH LCR

WP(C)/2324/2017
WITH LCR

WP(C)/2624/2017
WITH LCR

MADAN ALI
Versus
THE UNION OF INDIA AND 6 ORS.

JILEKHA BIBI @ JELEKHA BIBI @ JALIKA

BIBI
Versus
THE UNION OF INDIA AND 5 ORS.

MOHED ALl @ MOBED ALI @ MOBOT ALI

Versus
THE UNION OF INDIA AND 5 ORS

MD. ASLAM MANSOORI
Versus
THE UNION OF INDIA AND 5 ORS

SMT. BIMALA NAMASUDRA
Versus
THE UNION OF INDIA AND 6 ORS.

HABIBAR RAHMAN
Versus
THE UNION OF INDIA AND 5 ORS

MUSSTT ALEKJAN BEGUM @ ALEKJAN

NESSA
Versus
THE UNION OF INDIA AND 5 ORS

SAMIM ALI @ MD SAMIM @ SAMIM
Versus
THE UNION OF INDIA AND 5 ORS

ADMISSION

FULMOTI NESSA
Versus
THE UNION OF INDIA and 3 ORS.

MD. ABDUR RAHMAN @ HAFIZ MD.

ABDDUR RAHMAN
Versus
THE UNION OF INDIA and 4 ORS.

SUBHASH MAJUMDAR
Versus
THE UNION OF INDIA and 3 ORS.

SWARUPA RANI PAUL @ SWARUPA PAUL

@ SEEMA
Versus
THE UNION OF INDIA and 4 ORS.

AMIR UDDIN
Versus
THE UNION OF INDIA and 4 ORS.

ASMINA BEGUM
Versus
THE UNION OF INDIA and 6 ORS.

JESMINA BIBI @ JESMINA BEGUM
Versus
THE STATE OF ASSAM and 3 ORS.

FULCHAN ALI
Versus
THE UNION OF INDIA and 4 ORS.

MR. | AHMED
MS R BISWAS
MR. K M HASSAN

MR. S C BISWAS
MR. F A HASSAN

MR. B CHOWDHURY
MR A H AHMED

MR. S CHAUHAN
MR. A R SHOME
MR. P MAZUMDER

MR G N SAHEWALLA
MR. P DEKA

MR. A CHETIA

MS. S. TODI

MR R HOQUE

MR. A R SIKDAR
MR. S | TALUKDAR
MS M SARMA

MD. A HUSSAIN

MR. A S CHOUDHURY
MR. K ALOM

MR. T ISLAM

MR. R SARMA
MAHIBUR RAHMAN

MR.R ISLAM
MR.A T SARKAR
MR.K RAHMAN

MR.H R KHAN
MS.N GOSWAMI
MS.K BORA
MS.L DAS

MR.D HUSSAIN
MR.M ALI
MRS.M SARMA
MR.F HAQUE

MS.G DEKA
MRK KALITA
MR.R DASGUPTA

MRH | CHOUDHURY
MR.D HUSSAIN
MS.T BEGUM

MR.A' M ALAMAN

MR.N H MAZARBHUYAN

MR.N ISLAM
MR.K MIRA
MS.L WAJEEDA

MR. U DAS

MS. R NEWAR
MR. D K BAGCHI
MR. D SARMA

MR.M U MAHMUD
MR.S AHMED

SC, NRC
ASSTT.S.G.1.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T

SC, NRC
ASSTT.S.G.1.
SC, F.T

SC, ECI

GA, ASSAM
SC, NRC
ASSTT.S.G.I.
SC, ECI

SC, F.T

GA, ASSAM
DY.S.G.I.
SC, ECI
SC, F.T

GA, ASSAM
DY.S.G.L
SC, ECI
SC, F.T

GA, ASSAM
DY.S.G.L
SC, ECI
SC, F.T

GA, ASSAM
ASSTT.S.G.I.

GA, ASSAM
ASSTT.S.G.I.

GA, ASSAM
ASSTT.S.G.I.

GA, ASSAM
ASSTT.S.G.1.

GA, ASSAM
ASSTT.S.G.I.

GA, ASSAM
ASSTT.S.G.I.

GA, ASSAM

MR. D K SAIKIA

MR. J PAYENG (R- 1,2,& 3)
MS. G HAZARIKA (R-4)
ASSTT. S.G.1.

ADDL. AG, ASSAM

GA, ASSAM
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010050612020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010094112020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010182732020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010010412021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010146852022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061792024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010060792024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010058032024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010121572017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010192752017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010013782017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010013822017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010194202017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010257942017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010020082017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010021732017

26

27

28

29

30

31

32

33

34

35

36

37

WP(C)/2635/2017
WITH LCR

WP(C)/3789/2017
FIXED, WITH WP(C)/3785/2017
(D/0)

WP(C)/4933/2017

WITH LCR

WP(C)/6669/2018
WITH LCR

WP(C)/6703/2018

WP(C)/54/2019

WP(C)/71/2019
WITH LCR

WP(C)/268/2019
FIXED, WITH LCR

WP(C)/5694/2019

WP(C)/6685/2019
WITH LCR

WP(C)/7041/2019
WITH LCR

WP(C)/2607/2020
WITH LCR

NIYATI NAMASUDRA
Versus
THE UNION OF INDIA and 4 ORS.

AKLIMA KHATUN
Versus
THE UNION OF INDIA and 9 ORS.

ABDUL LATIF
Versus
THE UNION OF INDIA and 9 ORS.

SAYED AZAHARUL ISLAM
Versus
UNION OF INDIA AND 7 ORS.

IMAN ALI
Versus
THE UNION OF INDIA AND 6 ORS

MD. AHED ALI AND 3 ORS.
Versus
THE UNION OF INDIA AND 6 ORS.

DILIP BISWAS
Versus
THE UNION OF INDIA AND 8 ORS.

KULSUM @ KULSUMA @ KULSUM
Versus
THE UNION OF INDIA AND 7 ORS

MUSTT. RUPJAN BIBI @ RUPJAN
Versus
THE UNION OF INDIA AND 5 ORS.

MANOWARA KHATUN
Versus
THE UNION OF INDIA AND 5 ORS.

MANJUWARA BEGUM @ MANSURA
BEGUM

Versus
THE UNION OF INDIA AND 5 ORS.

ARCHANA TARAFDAR
Versus
THE UNION OF INDIA AND 4 ORS.

MR.H R A CHOUDHURY
MR.F U BORBHUIYA
MS.S DAS

MR.] M SULAIMAN

MR.M R KHANDAKAR

MR.I'H BARBHUIYA
MSR RAJKHOWA

MR. R MAZUMDAR
MRS P RAI

MR H BEZBARUA
MR. U SARMA

MS P BARMAN
MR. V KUMAR

MR. M A SHEIKH
MR M HUSSAIN
MS F INTAZ

MR. K U AHMED

MR. ] AHMED
MS G PARMAWI
MR S Z AHMED
MS. D BORA

MS. D GHOSH
MR. M AHMED
MR. M HASHAN

MRS S N KHANDAKAR
MR. M A LASKAR

MR. S AHMED

MR K TALUKDAR

MR. S CHOWDHURY
MR E SHITIRI

MR. T H HAZARIKA
MR M CHETIA

MR A RASHID

MR. K ISLAM

MRS S RAHANA

MR H R A CHOUDHURY
MR. ] M SULAIMAN

MR. A MATIN

MR A A DEWAN

GA, ASSAM
ASSTT.S.G.1.

GA, ASSAM
SC, ASEC

SC, ELECTION
COMMISSION.
ASSTT.S.G.I.

GA, ASSAM
ASSTT.S.G.I.

SC, NRC

MR. D BARUAH
MS. A VERMA
MR ] PAYENG
ASSTT.S.G.1.
SC, F.T

SC, ECI

SC, NRC

MR. K BORUAH (R7)
MR. M ALOM (R7)
ASSTT.S.G.1.

SC, F.T

SC, ELECTION
COMMISSION.

SC, NRC

MR. D BARUAH
MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, F.T

SC, ECI

MR. S C KEYAL
SC, NRC
ASSTT.S.G.I.
SC, ECI

SC, F.T

MR. S C KEYAL
SC, NRC

MS. A VERMA
MR ] PAYENG
MR. D BARUAH
ASSTT.S.G.1.
SC, F.T

SC, ELECTION
COMMISSION.

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T

SC, NRC
ASSTT.S.G.1.
SC, ELECTION
COMMISSION.
SC, F.T

3/4


https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010128402017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010198002017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010137542017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010213712018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010206992018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010281642018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010253872018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010001702019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010174072019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010216582019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010226532019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010054202020

38 WP(C)/2829/2020 JAMIRON NESSA @ JAMIRON KHATUN MR. | A TALUKDAR SC, NRC
WITH LCR Versus ASSTT.S.G.I.
THE UNION OF INDIA AND 5 ORS SC, ELECTION
COMMISSION.
SC, F.T
39 WP(C)/3350/2020 AZIMAN NESSA @ AZIMAN KHATUN MR. A ROSHID SC, NRC
WITH LCR Versus ASSTT.S.G.I.
THE UNION OF INDIA AND 6 ORS SC, ECI
SC, F.T
40 WP(C)/462/2021 MD. FAZLUL HAQUE MR. Z HAMMAD SC, NRC
WITH LCR Versus ASSTT.S.G.I.
THE UNION OF INDIA AND 5 ORS SC, F.T
SC, ECI
ORDERS
41 LA.(Civil)/4122/2017 BADAL CH. SILL @ BADAL CH. SEAL MR.B MUKHERJEE GA, ASSAM
IN WP(C)/6667/2017 (D/O) Versus MR. S BISWAS ASSTT.S.G.I.
in WP(C)/6667/2017 THE UNION OF INDIA and 4 ORS.
42 Review.Pet./45/2020 MD. NOOR AHMED MR J C GOGOI SC, NRC
IN WP(C)/227/2018 (D/O), WITH Versus ASSTT.S.G.I.
LCR THE UNION OF INDIA AND 5 ORS SC, F.T
SC, ECI
43 Review.Pet./71/2020 MUSSTT. KARIMON NESSA AND 4 ORS MS. D GHOSH SC, NRC
IN WP(C)/6826/2018 (D/O) Versus MS N DEKA ASSTT.S.G.I.
UNION OF INDIA AND 5 ORS MR SAURADEEP DEY SC, ECI
SC, F.T
44 W.P.(Crl.)/1/2023 SMT. NENGVAH KHONGSAI AND 2 ORS MR S DUTTA GA, ASSAM
Versus MR P KATAKI MR. U K GOSWAMI
THE UNION OF INDIA AND 5 ORS MS. S. MOCHAHARI DY.S.G.I.
MR. S DUTTA
45 LA.(Civil)/719/2024 JOHURA KHATUN MR. S C BISWAS GA, ASSAM
IN WP(C)/316/2023 (D/O) Versus MR. F A HASSAN SC, NRC
in WP(C)/316/2023 THE UNION OF INDIA AND 5 ORS MS. ) GHOSH DY.S.G.I.
SC, ECI
SC, F.T
LEAVE NOTE OF ADVOCATES FOR 01/04/2024
1) MR. B BARMAN 02-04-2024 To  02-04-2024
2) MR. | HUSSAIN 26-02-2024 To 10-04-2024
3) MS. T GOSWAMI 29-02-2024 To 10-04-2024
4) MR. O P BHATI 11-03-2024 To 07-04-2024
5) MR. V K CHOPRA 29-03-2024 To 01-04-2024
6) MR H R A CHOUDHURY 14-03-2024 To 10-04-2024
7) MD. | HUSSAIN 18-03-2024 To 15-04-2024
8) MR. B NATH 22-03-2024 To  05-04-2024
9) MR S K KEJRIWAL 03-04-2024 To  23-04-2024
10) MS S KEJRIWAL 03-04-2024 To  23-04-2024
11) MR. K P PATHAK 22-03-2024 To  05-04-2024
12) MR. C CHOWDHURY 22-03-2024 To 18-04-2024
13) MR. P N CHOUDHURY 01-04-2024 To  04-04-2024
14) MR D K MISHRA 01-04-2024 To 01-04-2024
15) MR B PRASAD 01-04-2024 To 01-04-2024
16) MR. M SARANIA 01-04-2024 To 03-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010087972020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010107892020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010012682021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010056322017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010007632020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010090542020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010011652023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010040652024

THE GAUHATI HIGH COURT AT GUWAHATI

DAILY CAUSELIST

Web:ghconline.gov.in

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

[ For Monday,1st April 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 10:15 AM]

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM

BEFORE:
HONOURABLE MR. JUSTICE MICHAEL ZOTHANKHUMA
COURT NO: 4
[CIVIL BENCH-IV]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION

1 WP(C)/7357/2023

2 WP(C)/521/2024
FIXED

3 WP(C)/1306/2024
FIXED

4  WP(C)/1326/2024
FIXED

5 WP(C)/1406/2024
FIXED

6 WP(C)/1581/2024
FIXED

7  WP(C)/1582/2024
FIXED

8 WP(C)/1583/2024
FIXED

9 WP(C)/1742/2024

10 WP(C)/1743/2024

MD. ANOWAR HUSSAIN
Versus
THE STATE OF ASSAM AND 8 ORS

M/S BIVA BAKERS
Versus
THE UNION OF INDIA AND 5 ORS

RANGLAL MANDAL
Versus
THE STATE OF ASSAM AND 7 ORS

PRABIR NANDI
Versus
THE STATE OF ASSAM AND 5 ORS

LALIT CHAMUAH
Versus
THE STATE OF ASSAM AND 7 ORS

M/S KALAPAHAR INDANE GAS AGENCY
Versus

THE INDIAN OIL CORPORATION LIMITED

AND 4 ORS

M/S HELLO INDANE GRAMIN VITRAK
Versus

THE INDIAN OIL CORPORATION LIMITED

AND 4 ORS

M/S INDHAN

Versus
THE INDIAN OIL CORPORATION LIMITED
AND 4 ORS

MUJIBUR RAHMAN @ MAZIBUR RAHMAN
Versus
THE UNION OF INDIA AND 4 ORS

AMAR JYOTI DEKA
Versus
THE STATE OF ASSAM AND 2 ORS

MR. ]  BORBHUIYA
MR. L MOHAN

MRS. KH CHOUDHURY
MR A HOSSAIN

MS N SAIKIA
MR A SAIKIA

MR. M K HUSSAIN
MRS. S Y AHMED
MR K U AHMED
MS. F H AHMED
MR. M ALOM

MD A RAHMAN

MR. B CHAKRAVARTY
MR. S UPADHAY
MS. A LALA

MR. R P SARMAH
MR. S DIHINGIA
MR | HASSAN
MS. K DAS

MR. K N CHOUDHURY
MR. R ] DAS

MR. K N CHOUDHURY
MR. R ] DAS

MR. KN CHOUDHURY
MR. R J DAS

MR. M A SHEIKH

MS. A BEGUM

MR M H CHOUDHURY
MS F INTAZ

MR. R DE
MS. D PATHAK

GA, ASSAM

DY.S.G.L
SC, INDUSTRIES AND
COMMERCE

GA, ASSAM
SC, AFDC

GA, ASSAM

SC, FOREST

SC,10C

SC,10C

SC,10C

DY.S.G.L

SC, WATER RESOURCE

GA, ASSAM
SC, BTC
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010285522023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010017922024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010041582024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010023392024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010048602024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010057282024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010057302024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010057272024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010063052024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010063022024

11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

WP(C)/1747/2024

WP(C)/1754/2024

WP(C)/1755/2024

WP(C)/1756/2024

WP(C)/1762/2024

WP(C)/1769/2024

WP(C)/1775/2024

WP(C)/1784/2024

WP(C)/1790/2024

WP(C)/1794/2024

WP(C)/1796/2024

WP(C)/1798/2024

WP(C)/1799/2024

LA.(Civil)/928/2024
in WP(C)/7639/2022

WITH
WP(C)/7639/2022

WP(C)/2875/2022

WP(C)/4856/2023
B/O

WP(C)/5681/2023
FIXED, AT 10:15 AM

SHANKAR ROY
Versus

THE STATE OF ASSAM AND 2 ORS

LALIT CHANDRA TAMULI MR. S C BISWAS
Versus MS. U NANDA

THE UNION OF INDIA AND 2 ORS. MS A BORAH

MS. ] GHOSH

M/S D. KUMAR AND SALES AND ANR. MR. M SARMA
Versus

THE STATE OF ASSAM AND 5 ORS.

M/S D. KUMAR AND SALES AND ANR. MR. M SARMA

Versus
THE STATE OF ASSAM AND 4 ORS.
JBL ELITE RESIDENCY FLAT OWNERS
ASSOCIATION

Versus
THE STATE OF ASSAM AND 4 ORS

M/S D. KUMAR AND COMPANY AND ANR. MR. M SARMA

MR. D CHAKRABARTY
MS D.CHAKRABARTY

Versus

THE STATE OF ASSAM AND 5 ORS.

IMAN ALI MR. M BISWAS
Versus S K DAS

THE STATE OF ASSAM AND 5 ORS.

PRASANTA BORTHAKUR MR. S BORA

Versus MS J RAJKUMARI
THE STATE OF ASSAM AND 5 ORS

TIBBAHAN HAJOARY MR. S CHAUHAN
Versus MR. P MAZUMDER

THE STATE OF ASSAM AND 6 ORS MR N ALAM
M. BORUAH
R DEB
NABA GOGOI MR. M H ANSARI
Versus MR. S ALIM
THE STATE OF ASSAM AND 4 ORS
SHAHIDA AHMAD MR. A ROSHID
Versus MS. T BEGUM

THE STATE OF ASSAM AND 6 ORS

M/S D. KUMAR AND COMPANY AND ANR. MR. M SARMA
Versus
THE STATE OF ASSAM AND 5 ORS.

M/S DAISY INDUSTRIES MR S HOQUE

Versus MR. M DEKA
THE STATE OF ASSAM AND 5 ORS MS. E SIDDIQUI

ORDER (STAY VACATING)

THE COMMISSIONER AND SECRETARY
AND 2 ORS

Versus
SMTI. LOKHI PRAVA PEGU

SMTI. LOKHI PRAVA PEGU MS D BORGOHAIN

Versus MR. P GOHAIN
THE STATE OF ASSAM AND 2 ORS MS. A GOGOI
ADMISSION
MUSLIM ALI MR. K N CHOUDHURY

Versus MR P SARMA
THE STATE OF ASSAM AND 5 ORS

RAJIB KAKATY MR. B P BORAH

Versus MR P ) DUTTA
THE INDIAN OIL CORPORATION LTD. AND MR H MAZUMDER
5 ORS.

M/S ASSAM TRADES AND ELECTRICALS MS TOSHISENLA
Versus A LONGKUMER
THE STATE OF ASSAM AND 7 ORS

MR.AHM R CHOUDHURY GA, ASSAM

SC, FINANCE
SC, REVENUE

DY.S.G.I.

SC,PHE
SC, FINANCE

SC,PHE
SC, FINANCE

GA, ASSAM
SC, S.M.B.

SC,PHE
SC, FINANCE

GA, ASSAM

SC, TRANSPORT
DEPARTMENT, ASSAM
SC, REVENUE

SC,PHE
SC, FINANCE

SC, BTC
SC, IRRIGATION
SC, FINANCE

SC, PWD
SC, EDU

SC, P AND R.D.
GA, ASSAM

SC, FINANCE
SC,PHE

SC, AGRI. DEPARTMENT

GA, ASSAM

GA, ASSAM

MR. B GOGOI (r-3,4)
MR P NAYAK (r-3,4)
MR A CHALIHA (r-3,4)
MR M BHUYAN (r-3,4)

SC,10C

SC, P AND R.D.
GA, ASSAM
SC, ASEC
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010064542024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010064432024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010064172024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010064132024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010063772024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010064292024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010063412024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010063072024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065542024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065562024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062172024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010064192024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061122024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010052392024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010243012022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010082652022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010184622023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010216912023

28 WP(C)/6036/2023 KAKO TEA PVT. LTD. MS N SAIKIA MR. R K BHATRA (r-4)
Versus MRS. R MAHANTA MR. A SAIKIA (r-4)
THE UNION OF INDIA AND 5 ORS MS A JHA MS P HUJURI (r-4)
DY.S.G.I.
SC, INDUSTRIES AND
COMMERCE
SC, NEDFI
29 WP(C)/56/2024 MD SHAHINUR ISLAM MR. M A | HUSSAIN GA, ASSAM
Versus MR A AHMED
THE STATE OF ASSAM AND 5 ORS N ISLAM
MD A ISLAM
ORDERS
30 Cont.Cas(C)/149/2022 AMAL BHATTACHARJEE MR. K A MAZUMDER MR. K KONWAR (R-2)
FIXED Versus MR E AHMED MR. S DUTTA (R-2)
JOYDEEP SUKLAIYA AND ANR MR A HAI
31 Cont.Cas(C)/708/2022 NAVIN KUMAR GOENKA AND 3 ORS MR R CHAKRAVORTY MR. D SAIKIA (r-1)
FIXED Versus MS. R. ENGJAIPI MR. R BORPUJARI (r-1)
GYANENDRA DEV TRIPATHI, IAS AND 2 S RABHA MR. D NATH (R-2,3)
ORS MS. N BORDOLOI (r-1)
32 Cont.Cas(C)/626/2023 M/S GLOBAL ASSOCIATES AND ANR MR. S BORA MR. P N GOSWAMI
B/O Versus MS ] RAJKUMARI MR. D GOGOI
DIBYAJYOTI DUWARAH AND 3 ORS MR. R R Gogoi
33 Cont.Cas(C)/630/2023 M/S EASTER ENTERPRISE AND ANR MR. S BORA MR. P N GOSWAMI (R-1)
B/O Versus MS | RAJKUMARI MR. D GOGOI(R-1)
DIBYAJYOTI DUWARAH AND 3 ORS MR. R R Gogoi(R-1)
34 Cont.Cas(C)/648/2023 MD. JAN MOHAMMAD TALUKDAR MR P SARMA MR. D SAIKIA (R-1)
Versus MR. D SAIKIA (R-1)
AKASH DEEP AND 3 ORS MR. B CHOUDHURY (R-3,2)
MR. B CHOUDHURY (R-3,2)
MR P NAYAK (R-3,2)
MR P NAYAK (R-3,2)
35 LA.(Civil)/849/2024 M/S AIR TRANSPORT CORPORATION D DAS SC, INDUSTRIES AND
IN WP(C)/372/2024 (D/O) ASSAM PRIVATE LIMITED D GUPTA COMMERCE
in WP(C)/372/2024 Versus
THE STATE OF ASSAM AND 2 ORS
36 WP(C)/1181/2024 HITENDRA PEGU MR. D P BORAH MR. S S ROY (R-2,3)
FIXED Versus MR. S BORTHAKUR(R-2,3)
UNION OF INDIA AND 4 ORS MR. S BORTHAKUR(R-2,3)
DY.S.G.I.
LEAVE NOTE OF ADVOCATES FOR 01/04/2024
1) MR. B BARMAN 02-04-2024 To  02-04-2024
2) MR. | HUSSAIN 26-02-2024 To 10-04-2024
3) MS. T GOSWAMI 29-02-2024 To 10-04-2024
4) MR. O P BHATI 11-03-2024 To 07-04-2024
5) MR. V K CHOPRA 29-03-2024 To 01-04-2024
6) MR H R A CHOUDHURY 14-03-2024 To 10-04-2024
7) MD. | HUSSAIN 18-03-2024 To 15-04-2024
8) MR. B NATH 22-03-2024 To  05-04-2024
9) MR S K KEJRIWAL 03-04-2024 To  23-04-2024
10) MS S KEJRIWAL 03-04-2024 To  23-04-2024
11) MR. K P PATHAK 22-03-2024 To  05-04-2024
12) MR. C CHOWDHURY 22-03-2024 To 18-04-2024
13) MR. P N CHOUDHURY 01-04-2024 To  04-04-2024
14) MR D K MISHRA 01-04-2024 To 01-04-2024
15) MR B PRASAD 01-04-2024 To 01-04-2024
16) MR. M SARANIA 01-04-2024 To 03-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010217912023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010002212024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010053592022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010244402022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010230902023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010230892023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010234202023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010055652024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010041052024

THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Monday,1st April 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 10:15 AM]

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM

BEFORE:
HONOURABLE MR. JUSTICE KALYAN RAI SURANA
COURT NO: 7
[CIVIL BENCH-V]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION

1 Arb.P./18/2024

2 Arb.P./19/2024

3 Cont.Cas(C)/170/2024

4 WP(C)/1541/2024
FIXED

5 WP(C)/1573/2024
FIXED

6 WP(C)/1711/2024

7  WP(C)/1715/2024

8 WP(C)/1718/2024

9 WP(C)/1720/2024

10 WP(C)/1721/2024

11  WP(C)/1722/2024

M/S B. B. ELECTRICALS
Versus
THE UNION OF INDIA AND 3 ORS.

SMTI SHAMPA GANGULY
Versus
MS MATRI BHUMI DEVELOPER

CHAYA DUTTA
Versus
NIBEDITA DUTTA

SANJIB CHOUDHURY
Versus
THE STATE OF ASSAM AND 4 ORS

M/S LARUA SAMABAI SAMITI LIMITED
Versus
THE STATE OF ASSAM AND 3 ORS

JUNMONI DAS @ JONAMANI DAS
Versus
THE STATE OF ASSAM AND 4 ORS

GOLAP HUSSAIN
Versus
THE STATE OF ASSAM AND 6 ORS

SUNDURI BASUMATARY
Versus
THE STATE OF ASSAM AND 4 ORS

MD. BAHAR UDDIN AND 4 ORS
Versus
THE STATE OF ASSAM AND 5 ORS

MANJULA
Versus
THE STATE OF ASSAM AND 5 ORS

GAIL (INDIA) LTD AND 2 ORS.
Versus
THE UNION OF INDIA AND 4 ORS.

PETITIONER IN PERSON

MS. ] CHETTRY

MR S BORTHAKUR
MR P H KONWAR

MR. S K DAS
MR D BARMAN
MR A | TALUKDAR

MR K K MAHANTA (Sr.

Advocate)
MS N BEGUM
MR S GAUTAM

MR. R Deka
S | AKAND

MR M J QUADIR
MR S S ISLAM
MS S AHMED
MR. A K HANNAN

MR. R Deka
S | AKAND

MS. K JAIN

MR. B K SEN
MR A HUSSAIN
N HASAN

| KHATOON

P SINGH

MR. S MITRA
MR A K BORO
MR. R. RAMEEZ
MR S.MITRA

DY.S.G.L

GA, ASSAM
SC, REVENUE

GA, ASSAM

GA, ASSAM
SC, REVENUE
SC, FINANCE

SC, ELEM. EDU
GA, ASSAM

GA, ASSAM
SC ASSAM STATE LEGAL
SERVICE AUTHORTY

SC, REVENUE

GA, ASSAM

SC, GST
DY.S.G.I
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061512024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010060842024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010043682024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010055262024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010056462024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010060282024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010057762024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010060292024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010060552024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062202024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010058192024

12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

WP(C)/1732/2024

WP(C)/1734/2024

WP(C)/1738/2024

WP(C)/1741/2024

WP(C)/1745/2024

WP(C)/1753/2024

WP(C)/1757/2024

WP(C)/1763/2024

WP(C)/1764/2024

WP(C)/1766/2024

WP(C)/1768/2024

WP(C)/1778/2024

WP(C)/1780/2024

WP(C)/1783/2024

WP(C)/1787/2024

WP(C)/1788/2024

ARVIND KUMAR SINGH
Versus

THE STATE OF ASSAM AND 5 ORS.

ARUN SAIKIA AND ANR
Versus

THE STATE OF ASSAM AND 7 ORS
UPPER ASSAM PETROCOKE PVT. LTD.

AND ANR.
Versus

THE STATE OF ASSAM AND 3 ORS.

UPPER ASSAM PETROCOKE PVT. LTD.

AND ANR.
Versus

THE STATE OF ASSAM AND 3 ORS.

GOALPARA WHOLESALE CONSUMERS
CO. OPERATIVE SOCIETY LTD.

GOALPARA
Versus

THE STATE OF ASSAM AND 4 ORS 4

CLIFORD SANGMA
Versus

THE STATE OF ASSAM AND 3 ORS.

KAMAL KRISHNA GOSWAMI

Versus

THE STATE OF ASSAM AND 5 ORS
GANESH TAMULI ENGINEERING PRIVATE

LIMITED
Versus

THE UNION OF INDIA AND 6 ORS.

MAINA DEVI CHORARIA
Versus

THE UNION OF INDIA AND 6 ORS.

GANESH TAMULI ENGINEERING PRIVATE

LIMITED
Versus

THE UNION OF INDIA AND 6 ORS.

MS. KIRON MEDHI
Versus

THE UNION OF INDIA AND 6 ORS.

PANIRAM KALITA
Versus

THE UNION OF INDIA AND 5 ORS

PANIRAM KALITA
Versus

THE UNION OF INDIA AND 6 ORS

SANJIB SHARMA
Versus

THE STATE OF ASSAM AND 4 ORS
NASIRAN KHATUN @ NASIRON BIBI

Versus

THE STATE OF ASSAM AND 4 ORS

M/S TULSHYAN ELECTRICALS

Versus

THE STATE OF ASSAM AND 2 ORS

MR P KATAKI
MRS R BEGUM
MS N KASHYAP

MR B SINHA
MR D K DEY
MS T DEBNATH

DR. ASHOK SARAF
MR P BARUAH

MR S J SAIKIA

MR. N N DUTTA
MR P K BORA

B SARMA

MR. G. DUTTATRAY

DR. ASHOK SARAF
MR P BARUAH

MR S J SAIKIA

MR. N N DUTTA
MR P K BORA

B SARMA

MR. G. DUTTATRAY

MR F Z MAZUMDER

MR. M R KHANDAKAR

MR. S K GOSWAMI
MR. R SHARMA

MR. D SARAF
MR. S S GUPTA
MR. B PEGU

MR. D SARAF
MR. S S GUPTA
MR. B PEGU

MR. D SARAF
MR. S S GUPTA
MR. B PEGU

MR. D SARAF
MR. S S GUPTA
MR. B PEGU

MR. D SARAF
MR. S S GUPTA

MR. D SARAF
MR. S S GUPTA

K U AHMED

MR. M HUSSAIN
MR. R | MONDAL
MR M KHAN

MR A.K. MOLLAH

DR ANKIT TODI
MS M PARBIN

SC, P AND R.D.
GA, ASSAM
SC, REVENUE

GA, ASSAM

SC, FINANCE AND
TAXATION

SC, FINANCE AND
TAXATION

GA, ASSAM

GA, ASSAM

SC ASSAM STATE LEGAL
SERVICE AUTHORTY

SC, FINANCE

GA, ASSAM
SC, REVENUE

SC, GST

SC, FINANCE AND
TAXATION
DY.S.G.L

SC, GST

SC, FINANCE AND
TAXATION
DY.S.G.L

SC, GST

SC, FINANCE AND
TAXATION
DY.S.G.I.

SC, GST

SC, FINANCE AND
TAXATION
DY.S.G.L

SC, GST

SC, FINANCE AND
TAXATION
DY.S.G.L

SC, GST

SC, FINANCE AND
TAXATION
DY.S.G.L

GA, ASSAM

SC, ASLSA
GA, ASSAM
SC, FINANCE

SC, TAXES



https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062682024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010063422024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062012024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062002024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062852024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010064152024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010064422024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065372024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010066062024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065392024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065402024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010066502024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010066512024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010059442024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065782024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010060602024

28

29

30

31

32

33

34

35

36

37

38

39

WP(C)/1791/2024

WP(C)/1792/2024

WP(C)/1793/2024

L.A.(Civil)/850/2024
in WP(C)/1372/2024

WITH
WP(C)/1372/2024

WP(C)/3147/2023
B/O

WP(C)/4107/2023
FIXED

WP(C)/4163/2023
FIXED

WP(C)/4631/2023
FIXED

WITH
Cont.Cas(C)/517/2018

WITH
Cont.Cas(C)/101/2019

WITH
I.A.(Civil)/1196/2020
in Cont.Cas(C)/101/2019

WITH
Cont.Cas(C)/103/2019

WITH
L.A.(Civil}/1193/2020
in Cont.Cas(C)/103/2019

WITH
WP(C)/5273/2023

LAKSHI GORH
Versus
THE STATE OF ASSAM AND 6 ORS

PROBIN BORA
Versus
UNION OF INDIA AND 7 ORS

CHANDAN KUMAR ROY
Versus
THE STATE OF ASSAM AND 9 ORS

MR MINTU SAIKIA
MS R DUTTA

MR. D DAS SR. ADV
MR. K MOHAMMED
MR. INDRAJIT BHUYAN

MR. M MAHANTA
MR A KALITA
MR N KALITA

ORDER (IMPLEADMENT OF PARTY)

MOSTAFA ALOM AND ANR
Versus
THE STATE OF ASSAM AND 4 ORS

MOSTAFA ALOM AND ANR
Versus
THE STATE OF ASSAM AND 4 ORS

ADMISSION

SUNIRMAL BHATTACHARJEE AND ANR
Versus
THE UNION OF INDIA AND 2 ORS

SHIW NATH SINGH
Versus
THE STATE OF ASSAM AND 4 ORS.

AMAL CHANDRA BORA
Versus
THE STATE OF ASSAM AND 4 ORS.

GARG POLY INDUSTRIES AND ANR.
Versus
THE STATE OF ASSAM AND 4 ORS.

SRK METALS AND PLASTICS (PVT.) LTD.

Versus
SIDDHARTH SINGH AND 4 ORS.

GARY POLY INDUSTRIES AND ANR.
Versus
SIDDHARTH SINGH AND 3 ORS.

GARG POLY INDUSTRIES AND ANR.
Versus
NARAYAN DAS AND 2 ORS.

KAMAKHYA POLY UDYOG AND ANR.
Versus
SIDDHARTH SINGH AND 3 ORS.

KAMAKHYA POLY UDYOG AND ANR.
Versus
NARAYAN DAS AND 2 ORS.

SRK METALS AND PLASTICS PVT. LTD.
Versus
THE STATE OF ASSAM AND 4 ORS.

MR. A M KHAN
MR T T MONI
MR Z RAHMAN

MR. A M KHAN
MR T T MONI
MR Z RAHMAN

MS. R CHOUDHURY
MR. AHM R CHOUDHURY

MR. BHASKAR DUTTA,
SENIOR ADVOCATE
MR. SAILENDRA DEKA
MR JITENDRA DAS

MR B D DAS

MR H K SARMA
MS B B HUSSAIN
MR. H R DAS

MS M HAZARIKA
MR D KHAN

MS. S KHOUND
MR. D KHAN

MR D KHAN
MS Y A LONGKUMER

MR D KHAN

MR D KHAN
MS'Y A LONGKUMER

MR D KHAN

MS M HAZARIKA
MS K LOYA
MR D KHAN

GA, ASSAM

GA, ASSAM

SC, NHAI

SC, REVENUE AND
DISASTER MANAGEMENT
DEPT

DY.S.G.I.

SC, NHIDC

GA, ASSAM
SC, FOREST
SC, REVENUE

GA, ASSAM

GA, ASSAM

MR. K GOGOI
DY.S.G.I.
SC, HEALTH

MR G N SAHEWALLA (R-5)
GA, ASSAM

MD ASLAM (R-5)

MS. M BARMAN

MR N ANIX SINGH (R-5)
MR. S S ROY

MR M SAHEWALLA

MR M SAHEWALLA

MR H K SARMA (R-5)

SC, HIGHER EDU
MR. ] K GOSWAMI
MR. ) BARMAN
MR D ] BORO

SC,PHE
SC, FINANCE

MR. P N GOSWAMI (R1-R5)
MR. R R Gogoi (R1-R5)

MR. P N GOSWAMI
MR. R R Gogoi

MR. P N GOSWAMI (R3, R4)
MR. R R Gogoi (R3, R4)

SC, FINANCE
SC,PHE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010058982024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010067052024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065552024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010055492024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010048432024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010118872023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010160262023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010160662023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010175402023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010260972018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010039412019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010092442020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010039392019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010092462020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010199812023

40

41

42

43

44

45

46

47

48

49

50

51

WP(C)/7046/2023
FIXED

WP(C)/7208/2023
FIXED

WP(C)/7253/2023
FIXED

WP(C)/7299/2023
FIXED

WP(C)/7364/2023
FIXED

WP(C)/267/2024
FIXED

WP(C)/371/2024
FIXED

WP(C)/683/2024
FIXED

WP(C)/1135/2024
FIXED

Review.Pet./99/2023

IN WP(C)/1749/2022 (D/O)

L.A.(Civil}/3519/2023

FIXED

in WP(C)/6117/2023

WITH
WP(C)/6117/2023

WP(C)/1032/2024
FIXED

DHAN]JIT KUMAR PATHAK
Versus
THE UNION OF INDIA AND 3 ORS

MOHAMMAD WAISDULLAH @ MD.
WAISDULLAH

Versus
UNION OF INDIA AND 3 ORS

RAJAN RABHA AND ANR
Versus
THE UNION OF INDIA AND 3 ORS

M/S N PLUS R BRICK INDUSTRY AND ANR

Versus
THE STATE OF ASSAM AND 23 ORS

CHITTARANJAN BARUAH
Versus
THE UNION OF INDIA AND 8 ORS

MADAN BAIDYA
Versus
THE UNION OF INDIA AND 3 ORS

RAJESH MITTAL
Versus
UNION OF INDIA

SRI SUBHASH AGARWALLA
Versus
THE STATE OF ASSAM AND 4 ORS

ASSAM CRICKET ASSOCIATION
Versus
THE UNION OF INDIA AND 4 ORS

ORDERS

GABINDA DEB
Versus
BIJOY KRISHNA DAM AND 5 ORS.

TAIJUDDIN AHMED,
Versus
SAKLA M E MADRASSA,

SAKLA M E MADRASSA
Versus

THE STATE OF ASSAM AND 11 ORS.

GITUL MEDHI
Versus
THE STATE OF ASSAM AND 8 ORS

MR. A K GUPTA
MR. R S MISHRA
MR K J SAIKIA

MR. A K GUPTA
MR. R S MISHRA

MR. A MANNAF
MD A S ALI
MR. A HOQUE

MR. ] AHMED
MS A HUSSAIN
R BEGUM

H G DAISY

MR. B K MAHAJAN
MR. A K BARUAH
MR. N MAHAJAN
MR A DAS

MR. A K GUPTA
MR. R S MISHRA
MS B SARMA

MR. A K GUPTA
MS M NIROLA

MR. A K GUPTA
MR. R S MISHRA
MS B SARMA

MR. D SAIKIA

MR. B GOGOI

MR A CHALIHA

MS. RUKMINI BARUA
MS. PADMINI BARUA

MR HR A CHOUDHURY
MR. S K GHOSH

MR F U BARBHUIYA
MR. M A CHOUDHURY
MR. M ALAM

MR. A R BHUYAN

MR N Z CHOUDHURY
MR N A MAZARBHUIYA
MS. Y AKHTAR

MS S.KHATUN

MR. D P CHALIHA
MR. A ALI

MR. Y ALI

S ALl

MS. N S THAKURIA
MR. G K THAKURIA

SC, GST
DY.S.G.L

SC, GST
DY.S.G.I.

GA, ASSAM
C.G.C.

MRS S BARUAH
MS. S BARUAH
DY.S.G.L

SC, REVENUE

GA, ASSAM
MR. A K PURKAYASTHA (R-
15,18 to 24)

MR. S R BORUAH (r-8,10 to

14))

MR. S SHARMA (R- 15,18
to 24)

B RONGHANGPI (R- 15,18
to 24)

SC, REVENUE

SC, PCB

GA, ASSAM

MR. B GOSWAMI (ADDL.
ADV. GENERAL, ASSAM)
SC, NHAI

MRS. R DEVI

MRS. R DEVI

DY.S.G.L

SC, NHIDC

SC, REVENUE

SC, GST
DY.S.G.I.

SC, GST

SC, FINANCE AND
TAXATION
DY.S.G.L

SC, GST
SC, FINANCE AND
TAXATION

DY.S.G.L

MR. S BANIK
MS F AHMED

MR. A ALI

GA, ASSAM
MR. T AHMED (r-11 and
12)

SC, TRANSPORT
DEPARTMENT, ASSAM
SC. BTC
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010152862023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010153082023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010280762023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010282512023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010285902023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010009062024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010014222024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010021512024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010041792024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010142462023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010269712023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010225002023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010031852024

52  WP(C)/1041/2024 PUNJAB NATIONAL BANK MR. A GANGULY GA, ASSAM
FIXED Versus MR. A DHANUKA MR B P BORAH (r-4)
THE STATE OF ASSAM AND 4 ORS. MR P J DUTTA (r-4)
MISS. ] GOGOI (r-4)

1) MR. B BARMAN 02-04-2024 To  02-04-2024
2) MR. I HUSSAIN 26-02-2024 To  10-04-2024
3) MS. T GOSWAMI 29-02-2024 To  10-04-2024
4) MR. O P BHATI 11-03-2024 To 07-04-2024
5) MR. V K CHOPRA 29-03-2024 To 01-04-2024
6) MR H R A CHOUDHURY 14-03-2024 To  10-04-2024
7) MD. | HUSSAIN 18-03-2024 To  15-04-2024
8) MR. B NATH 22-03-2024 To  05-04-2024
9) MR S K KEJRIWAL 03-04-2024 To  23-04-2024
10) MS S KEJRIWAL 03-04-2024 To  23-04-2024
11) MR. K P PATHAK 22-03-2024 To  05-04-2024
12) MR. C CHOWDHURY 22-03-2024 To  18-04-2024
13) MR. P N CHOUDHURY 01-04-2024 To  04-04-2024
14) MR D K MISHRA 01-04-2024 To 01-04-2024
15) MR B PRASAD 01-04-2024 To 01-04-2024
16) MR. M SARANIA 01-04-2024 To 03-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010026852024

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM

[ For Monday,1st April 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]
[AT 10:15 AM]

BEFORE:
HONOURABLE MR. JUSTICE SANJAY KUMAR MEDHI
COURT NO: 10
[CIVIL BENCH-III
THIS BENCH WILL RISE AT 1:00 PM]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate

- PRONOUNCEMENT OF JUDGEMENT / ORDER -

1 WP(C)/4064/2016 ASSAM CARBON WORKERS and MR.A DASGUPTA MR.S N SARMA
(AT 12:55 PM) EMPLOYEES UNION MS.B DAS MR.K KALITA
Versus MR.R SARKAR MR.A JAHID

THE MANAGEMENT OF ASSAM CARBON
PRODUCTS LTD.

ADMISSION
2 WP(C)/282/2018 SUMANA SAHA MR. M DEKA MR. A DEKA (SC,
FIXED Versus MR. S. RAHMAN SECONDARY EDU. DEPT.)
THE STATE OF ASSAM MR. MD S HOQUE
MS. S N RENGMA
3 WP(C)/539/2018 MUSHARRAF HUSSAIN MR. A R SIKDAR DR. B AHMED
WITH WP(C)/724/2009 (D/O), Versus MR. M H TALUKDAR MR. P ] PHUKAN
WP(C)/1103/2009 (D/O) THE STATE OF ASSAM MR A AL GA, ASSAM
MR. N HAQUE (R6, 8 AND
9)
MR. K GOGOI (SC, HIGHER
EDUCATION DEPT.)
MR. A K AZAD (R6, 8 AND
9)
MR. A K AZAD (R6, 8 AND
9)
MR. S R BARBHUIYA (R6, 8
AND 9)
MR M HUSSAIN (R6, 8 AND
9)
WITH
LA.(Civil)/3087/2018 SHRI MINHAZ UDDIN AHMED DR. B U AHMED MR. A R SIKDAR
in WP(C)/539/2018 Versus MR. A K AZAD
SHRI MUSHARRAF HUSSAIN AND 8 ORS.
4 WP(C)/4672/2018 ARUN CHANDRA CHOWDHURY MR. A AHMED GA, ASSAM
FIXED Versus MR. N BARMAN MR DEBA KUMAR DAS
THE STATE OF ASSAM AND 4 ORS. MS. R R RAJKUMARI MR. S DEKA
MS. D GOSWAMI MR. M PATHAK (R5)
MS. A THEYO MS. P BHUYAN
MS. ] BORO
MS. M M KATAKI

MS. D R DEKA (R5)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010019942016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010001892018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010019372018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010184352018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010152562018

10

11

12

13

14

15

16

17

18

19

WP(C)/1760/2019
FIXED

WP(C)/3403/2019

WP(C)/4487/2019
B/O

WP(C)/7361/2019

WP(C)/9305/2019

WITH
WP(C)/1993/2020

WITH

L.A.(Civil}/1032/2020

in WP(C)/1993/2020

WP(C)/1451/2021

WP(C)/5940/2022

WP(C)/8297/2022
FIXED

WP(C)/1629/2023
B/O

WP(C)/4424/2023
B/O

WP(C)/5145/2023
B/O

WP(C)/5191/2023
B/O

WP(C)/5360/2023
FIXED

WP(C)/7054/2023
B/O

RABINDRA DEKA
Versus
THE STATE OF ASSAM AND 6 ORS.

PRADIP SAHA
Versus
THE STATE OF ASSAM AND 4 ORS.

TAPAN KUMAR DAS
Versus
THE UNION OF INDIA AND 5 ORS.

AMIYA KUMAR DAS
Versus

THE FOOD CORPORATION OF INDIA AND

5 ORS.

BINAY KUMAR KALITA AND 10 ORS.
Versus

THE STATE OF ASSAM AND 61 ORS.

GIRI KUMAR BISWAKARMA
Versus
THE STATE OF ASSAM AND 61 ORS

GIRI KUMAR BISWAKARMA
Versus
THE STATE OF ASSAM AND 61 ORS

RULI PATHAK AND ANR
Versus
THE UNION OF INDIA AND 2 ORS

DILIP KALITA
Versus
THE STATE OF ASSAM AND 2 ORS.

DR. JYOTI GOGOI
Versus
THE STATE OF ASSAM AND 8 ORS

PROMILA BEYPI
Versus
THE STATE OF ASSAM AND 3 ORS

KAMINI DAS
Versus
THE STATE OF ASSAM AND 3 ORS

PLABON DAS
Versus
THE STATE OF ASSAM AND 4 ORS

MD. KABIR UDDIN
Versus
THE STATE OF ASSAM AND 3 ORS

SWMDWN BASUMATARY
Versus
THE UNION OF INDIA AND 6 ORS

PRASANTA KONWAR
Versus
THE STATE OF ASSAM AND 5 ORS

MR D N BHATTACHARYYA SC, FCSCA

MRS. P GOSWAMI
MRS N SAIKIA
MS. L BORGOHAIN

MR. B D KONWAR SR. ADV.

MRS ] M KONWAR
MR. R KALITA
MR. R SALOI

MS. S NEWAR
MS. M K BROWN

MR. P K MEDHI
MR. S K TALUKDAR

MR. K N CHOUDHURY
MR. M AHMED

MR. KN CHOUDHURY
MR. R M DEKA
MR D ) DAS

MR. K N CHOUDHURY
MR. R M DEKA
MR D ) DAS

MR. B PATHAK
MR. R THADANI
MR B HAZARIKA
MR V KUMAR

MR. A BHATTACHARYA
MR. P K DAS
MR S PAUL

MRS. R DEVI

MR H BARUAH
MR P BORAH
MR P P PHUKAN

MR H DAS
MR. B C DEKA
D BARUAH

MR H R CHOUDHURY
S. TALUKDAR

MR H R CHOUDHURY
S. TALUKDAR

MR. U SAIKIA
MR. S D ROY

MR. K N CHOUDHURY
MR. ] PATOWARY
MR. D | DAS

GA, ASSAM

SC, APSC

MR J PAYENG (r-5,6)
MR. A SARMA

MR E SHITIRI

MR. C BASUMATARY

GA, ASSAM
SC, REVENUE
SC, FINANCE

MR D SENAPATI
MS. S TODI
ASSTT.S.G.I.

SC,FCI

SC, APSC

MR. U K NAIR(R10, R37,
R38, R40-R46, R48, R50-
58, R60)

MR R SINGHA (R10, R37,
R38, R40-R46, R48, R50-
58, R60)

SC, FINANCE

MR. U K NAIR

GA, ASSAM

SC, APSC

MR R SINGHA

MR P R SARMA

SC, FINANCE DEPTT.

GA, ASSAM
SC, APSC

MR H GUPTA (R-1,2,3)
ASSTT.S.G.1.

SC, IRRIGATION

SC, HIGHER EDU
SC, HEALTH

MR A SARMA

SC, WPT AND BC
SC, APTDC

SC, FINANCE DEPTT.

SC, AG
SC, IRRIGATION

GA, ASSAM
SC,PHE

GA, ASSAM
SC,PHE

MS. B SARMA
MS. S SARMA
DY.S.G.L

GA, ASSAM
SC, FINANCE DEPTT.
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010054912019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010114322019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010145302019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010236232019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010309232019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010054472020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010076642020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010038742021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010181722022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010266462022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062362023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010169132023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010192952023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010198652023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010204512023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010274562023

20

21

22

23

24

25

26

27

28

29

WP(C)/7136/2023
FIXED

Cont.Cas(C)/124/2018

WITH Review.Pet./89/2017 (D/O),
Review.Pet./100/2016 (D/O),
WP(C)/349/2009 (D/0O),
WP(C)/2567/2010 (D/O),
WP(C)/3286/2014(D/0),
WP(C)/4054/2006 (D/O),
WP(C)/4433/2001(D/0)

Cont.Cas(C)/215/2020

WP(C)/6633/2022

WITH

WP(C)/7033/2022

WITH
WP(C)/7096/2022

Cont.Cas(C)/365/2023
B/O

WP(C)/5336/2023

Cont.Cas(C)/46/2024

l.A.(Civil)/885/2024
in Cont.Cas(C)/155/2022

PULAN DEURI @ PILEN DEORI
Versus
THE STATE OF ASSAM AND 2 ORS

ORDERS

GOPAL CH. BARUAH AND 16 ORS.
Versus
3) DR. BIJJOYA CHOUDHURY, ACS

ARIJIT SONAR
Versus
RAJ] CHAKRABORTY AND 4 ORS.

ANKIT KUMAR
Versus
MANAGING DIRECTOR, FOOD

CORPORATION OF INDIA (FCI) AND 33

ORS

RANJEET SINGH
Versus

MANAGING DIRECTOR, FCI AND 15 ORS

PRADEEP KUMAR
Versus

MANAGING DIRECTOR, FCI AND 15 ORS

UPEN BRAHMA
Versus

K'M GOPAL SANA RAJKUMAR AND 2 ORS.

KALYAN YADAV
Versus
THE UNION OF INDIA AND 3 ORS.
DEBESWAR HANDIQUE
Versus
KS GOPINATH NARAYAN AND ANR

ON THE DEATH OF SUSANTA NUNISA @

SUSHANTA NUNISA
Versus
ANAMIKA TAMULI

MS. S B CHOUDHURY
MR. S K DAS
MS. Z R MAJUMDAR

MR. U K NAIR
MR R ISLAM
MR. D BHUYAN

MR. K PAUL

MR. A SARMA
MR J P CHAUHAN
MS. R VERMA

MR. G K GUPTA

MR. G K GUPTA

MR. G K GUPTA

MR H DAS
MR. B C DEKA
D BARUAH

MR. | CHOUDHURY
MR H SARMA
P. MEDHI

MR. ] ABBAS
MR M HANDIQUE
MD | HUSSAIN AL AMEEN

MR. A BHATTACHARYYA

GA, ASSAM

MR. D SAIKIA

MR. A DEKA

MR. N J KHATANIAR (r-4)
MS. N PHUKAN

MS K DAS (r-4)

MR. S M T CHISTIE

MR. D SAIKIA

MS. K PHUKAN (R5)
MS. K PHUKAN (R5)
MR. B GOGOI

MR. D NATH

MR P NAYAK

MR. A PHUKAN

MR D KALITA

SC,FCI

SC, FCI

SC,FCI

MR. A K DUTTA (r-1 to 4)
DY.S.G.L

MR. B GOGOI (R- 2)
MR P NAYAK (R- 2)
MR A CHALIHA (R- 2)

WITH
Cont.Cas(C)/155/2022 SUSANTA NUNISA @ SUSHANTA NUNISA MR. A BHATTACHARYYA  MR. B SARMA
Versus MR P S RAJA MRS. R S DEURI
ANAMIKA TAMULI MS T WAPANGLA
MS. M DAS
LEAVE NOTE OF ADVOCATES FOR 01/04/2024
1) MR. B BARMAN 02-04-2024 To  02-04-2024
2) MR. | HUSSAIN 26-02-2024 To 10-04-2024
3) MS. T GOSWAMI 29-02-2024 To 10-04-2024
4) MR. O P BHATI 11-03-2024 To 07-04-2024
5) MR. V K CHOPRA 29-03-2024 To  01-04-2024
6) MR H R A CHOUDHURY 14-03-2024 To 10-04-2024
7) MD. | HUSSAIN 18-03-2024 To  15-04-2024
8) MR. B NATH 22-03-2024 To  05-04-2024
9) MR S K KEJRIWAL 03-04-2024 To  23-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010277232023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010054122018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010079112020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010205762022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010205772022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010205782022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010125632023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010204022023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010012532024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010057542024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010054872022

MS S KEJRIWAL

MR. K P PATHAK

MR. C CHOWDHURY
MR. P N CHOUDHURY
MR D K MISHRA

MR B PRASAD

MR. M SARANIA

03-04-2024
22-03-2024
22-03-2024
01-04-2024
01-04-2024
01-04-2024
01-04-2024

To
To
To
To
To
To
To

23-04-2024
05-04-2024
18-04-2024
04-04-2024
01-04-2024
01-04-2024
03-04-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in

[ For Monday,1st April 2024]

BEFORE:

HONOURABLE MR. JUSTICE MANISH CHOUDHURY
HONOURABLE MR. JUSTICE ROBIN PHUKAN

[SPECIAL DIVISION BENCH]

COURT NO: 12

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]
[AT 10:15 AM]

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

CRL.A())/15/2024

CRL.A())/17/2022
3YOM3D :WITH LCR 4 FILES,
P.B.-2

Crl.A./3/2023
WITH OFFICE NOTE, LCR 3 FILES,
P.B.-3, FIXED

WITH
I.LA.(Crl.)/139/2023
in Crl.A./3/2023

Mat.App./47/2023
WITH LCR

WITH
Mat.App./7/2023

WITH
Mat.App./8/2023

CRL.A(J)/150/2023
WITH LCR 6 FILES, OFFICE NOTE,
P.B.-3

ADMISSION

NIHAL LOHAR @ TOGO
Versus
THE STATE OF ASSAM

ORDERS

RAJESH PATNAYAK
Versus
THE STATE OF ASSAM
SAJEN PUMA
Versus
THE STATE OF ASSAM AND ANR

SAJEN PUMA
Versus
THE STATE OF ASSAM AND ANR
XXXXXXX
Versus
XXXXXXX

XXXXXXX
Versus
XXXXXXX

XXXXXXX
Versus
XXXXXXX

MANGAL PROJA AND ANR
Versus
THE STATE OF ASSAM

MR. A AHMED, AMICUS
CURIAE

MR D K BHATTACHARYYA
MR A ATREYA

MR D K BHATTACHARYYA

MR P KATAKI
MRS R BEGUM
MRS. M D BORUAH

MR. A LAL

MR. B D DEKA
MR. M DAS

N CHAUDHURY
MR A BHATRA
MR A DEKA

MR. A LAL

MR. B D DEKA
MR. M DAS

N CHAUDHURY
MR A BHATRA
MR A DEKA

MS. B. SARMA (AMICUS
CURIAE FOR APPELLANTS)

PP, ASSAM

PP, ASSAM

MS. D GHOSH (LEGAL AID
COUNSEL FOR R-2)
PP, ASSAM

PP, ASSAM

MR P KATAKI

MS S BARPUJARI
MRS R BEGUM
MRS. M D BORUAH

MR P KATAKI

MS S BARPUJARI
MRS R BEGUM
MRS. M D BORUAH

PP, ASSAM

1/3


https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010024362024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010001332022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010211232022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010024692023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062622023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010009312023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010009382023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010275362023

9

10

11

12

13

14

WITH
Death Sentence Ref./1/2023

Crl.A./164/2023
LCR 3 FILES, FIXED

WITH

LLA.(Crl.)/397/2023
WITH OFFICE NOTE
in Crl.A./164/2023

Crl.A./363/2023
WITH LCR 4 FILES, OFFICE NOTE,
FIXED

WITH
l.A.(Crl.)/910/2023
in Crl.A./363/2023

LLA.(Crl.)/82/2024
WITH OFFICE NOTE, FIXED
in Crl.A./24/2024

WITH
Crl.A./24/2024

LA.(Crl.)/201/2024
in CRL.A())/1311/2024

WITH
CRL.A())/1311/2024
(Filing Number)

LLA.(Crl.)/295/2024
in CRL.A(])/2463/2024

WITH
CRL.A())/2463/2024
(Filing Number)

CRL.A())/71/2022

1Y11 M 25D :WITH LCR 4 FILES,

P.B.-2, B/O

THE STATE OF ASSAM
Versus
MANGAL PRAJA AND ANR.

RAHIM ALI SHEIKH @ RAHIM ALI @
RAHIMUDDIN TALUKDAR

Versus
THE STATE OF ASSAM AND ANR.

RAHIM ALI SHEIKH @ RAHIM ALl @
RAHIMUDDIN TALUKDAR

Versus
THE STATE OF ASSAM AND ANR.

MD. SHAHIL KHAN @ HUSSAIN
Versus
THE STATE OF ASSAM AND ANR.

MD. SHAHIL KHAN @ HUSSAIN
Versus
THE STATE OF ASSAM AND ANR.

JOYNAL ABEDIN
Versus
THE STATE OF ASSAM AND ANR.

JOYNAL ABEDIN
Versus
THE STATE OF ASSAM AND ANR.

RAJKIARN KHODAL
Versus
THE STATE OF ASSAM AND ANR.

RAJKIARN KHODAL
Versus
THE STATE OF ASSAM AND ANR. A

SANDIP PRADHAN
Versus
THE STATE OF ASSAM AND ANR

SANDIP PRDHAN
Versus
THE STATE OF ASSAM AND ANR G

HEARING

MAHESH ORANG AND 2 ORS.
Versus
THE STATE OF ASSAM

PP, ASSAM

MR HR A CHOUDHURY
MR. A AHMED

MR. I U CHOWDHURY
U U KHAN

MR H R A CHOUDHURY
MR. A AHMED

MR. 1 U CHOWDHURY
U U KHAN

MR. S NATH

MR R DHAR

MR S BORTHAKUR
MD. A MATLIB

MR H P NEPAL

A R HAZARIKA

MR. S NATH
MR R DHAR
MD. A MATLIB

MR HR A CHOUDHURY
MR. A AHMED
MR. I U CHOWDHURY

MR H R A CHOUDHURY
MR. A AHMED
MR. 1 U CHOWDHURY

MR. B HALDAR (LEGAL AID
COUNSEL)

MR B TALUKDAR

MS. M BARMAN

MS. M BARMAN

MR. A AHMED (AMICUS
CURIAE)

MR Z KAMAR (AMICUS
CURIAE)

MR. U CHOUDHURY, LEGAL
AID COUNSEL (FOR R-1 &
R-2)

MR B TALUKDAR

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

LEAVE NOTE OF ADVOCATES FOR 01/04/2024

MR. B BARMAN

MR. I HUSSAIN

MS. T GOSWAMI

MR. O P BHATI

MR. V K CHOPRA

MR H R A CHOUDHURY
MD. | HUSSAIN

MR. B NATH

02-04-2024
26-02-2024
29-02-2024
11-03-2024
29-03-2024
14-03-2024
18-03-2024
22-03-2024

To
To
To
To
To
To
To
To

02-04-2024
10-04-2024
10-04-2024
07-04-2024
01-04-2024
10-04-2024
15-04-2024
05-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010211072023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010075942023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010075952023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010212972023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010212982023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010015202024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010015182024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010030772024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010030762024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010058292024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010058262024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010135362022

MR S K KEJRIWAL

MS S KEJRIWAL

MR. K P PATHAK

MR. C CHOWDHURY
MR. P N CHOUDHURY
MR D K MISHRA

MR B PRASAD

MR. M SARANIA

03-04-2024
03-04-2024
22-03-2024
22-03-2024
01-04-2024
01-04-2024
01-04-2024
01-04-2024

To
To
To
To
To
To
To
To

23-04-2024
23-04-2024
05-04-2024
18-04-2024
04-04-2024
01-04-2024
01-04-2024
03-04-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Monday,1st April 2024]

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

BEFORE:
HONOURABLE MR. JUSTICE MANISH CHOUDHURY
COURT NO: 12
[THIS BENCH WILL SIT AFTER RISING OF SPECIAL
DIVISION BENCH,IF TIME PERMITS AND WILL RISE
AT 3:15 PM]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
HEARING
1 Crl.A./202/2012 BIREN GOGOI MR.Z KAMAR SC, CBI
WITH LCR 5 FILES, P.B.-2 Versus
CENTRAL BUREAU OF INVESTIGATION
CBI
2  Crl.A./210/2012 INDRANI BHATTACHARJEE MR S DUTTA SC, CBI
WITH LCR 4 FILES, P.B.-1 Versus MR. A K CHOUDHURY
CENTRAL BUREAU OF INVESTIGATION S K GHOSH
S P CHOUDHURY
MR. A K BHATTACHARJEE
WITH
3 Crl.A./224/2012 BRAJA KANTA KALITA MR.N P DAS MR.A C BURAGOHAIN
Versus MR.D TALUKDAR MR.P N CHOUDHURY
CBI MR.P CHOUDHURY SC,CBI
MR. K SAIKIA SC, CBI
LEAVE NOTE OF ADVOCATES FOR 01/04/2024
1) MR. B BARMAN 02-04-2024 To  02-04-2024
2) MR. | HUSSAIN 26-02-2024 To  10-04-2024
3) MS. T GOSWAMI 29-02-2024 To  10-04-2024
4) MR. O P BHATI 11-03-2024 To 07-04-2024
5) MR. V K CHOPRA 29-03-2024 To 01-04-2024
6) MR H R A CHOUDHURY 14-03-2024 To  10-04-2024
7) MD. | HUSSAIN 18-03-2024 To  15-04-2024
8) MR. B NATH 22-03-2024 To  05-04-2024
9) MR S K KEJRIWAL 03-04-2024 To  23-04-2024
10) MS S KEJRIWAL 03-04-2024 To  23-04-2024
11) MR. K P PATHAK 22-03-2024 To  05-04-2024
12) MR. C CHOWDHURY 22-03-2024 To  18-04-2024
13) MR. P N CHOUDHURY 01-04-2024 To  04-04-2024
14) MR D K MISHRA 01-04-2024 To 01-04-2024
15) MR B PRASAD 01-04-2024 To 01-04-2024
16) MR. M SARANIA 01-04-2024 To  03-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010122402012
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010009072012
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010009362012

THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Monday,1st April 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 10:15 AM]

BEFORE:

[THIS BENCH WILL TAKE UP MATTERS PERTAINING

TO TRANSFER, PENSION, SUSPENSION AND PAYMENT
OF SALARY& ALLOWANCES RELATING TO CIVIL BENCH-II
& 11l AND SERIES MATTERS RELATING TO CIVIL

BENCH- ILIILIV & V

THIS BENCH WILL TAKE UP HEARING LIST DATED
04-03-2024 TO 10-04-2024 LISTED BEFORE HIS
LORDSHIP, ALONG WITH THE FOLLOWING MATTERS]

HONOURABLE MR. JUSTICE SOUMITRA SAIKIA
COURT NO: 13

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1  WP(C)/6292/2023
B/O

2 WP(C)/765/2024
FIXED

3 WP(C)/1525/2024

FIXED

4 WP(C)/1532/2024
FIXED

5 WP(C)/1636/2024

6 WP(C)/1660/2024

7  WP(C)/1713/2024

8 WP(C)/1714/2024

MOTION

ASKAR ALI AHMED
Versus
THE STATE OF ASSAM AND 8 ORS

ANIMA BHARALI
Versus

THE ASSAM STATE HOUSING BOARD

AND 2 ORS

SANJAY KR BARMAN
Versus
THE STATE OF ASSAM AND 5 ORS

NUR AHMED LASKAR
Versus
THE STATE OF ASSAM AND 50RS

RIMJIM SAIKIA
Versus
THE UNION OF INDIA AND 3 ORS

KHUSBOO HARLALKA
Versus
THE STATE OF ASSAM AND 3 ORS

AKSHOY CH SARMA
Versus
THE STATE OF ASSAM AND 4 ORS

MD. NABAB ALI
Versus
THE STATE OF ASSAM AND 7 ORS

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

MR. S BORA

MR B SINHA
MR. H ISLAM

MR B SINHA
MR. H ISLAM

MR. M MORE

MR. N D SARMA
MR. A BORPUZARI
MR. P K SHARMA

MR. K BORUAH
MR. M ALAM
MS P DAS

MS. P BORAH

MR. C BHATTACHARYYA
MR R DAS

MR. A K BHUYAN
MS. B BHUYAN

MS B BORA

MR J DAS

MS M.CHAKRABORTY

SC, AG

SC, SEC. EDU.
SC, SSA

SC, FINANCE

SC. AS.H.B.

SC, Coop
SC, ELECTION
COMMISSION.

SC, CO OoP
SC, ECI

DY.S.G.L
SC, NHM
SC, HEALTH

GA, ASSAM
SC, AG
SC, FINANCE

SC, AG
SC, PWD
SC, FINANCE

SC, CO OoP
GA, ASSAM
SC, FINANCE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010235872023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010025262024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010056142024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010056132024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010060142024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010059972024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010057062024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010059472024

10

11

12

13

14

15

16

17

18

19

WP(C)/1728/2024

WP(C)/1760/2024

WP(C)/1770/2024

WP(C)/1772/2024

WP(C)/1786/2024

WP(C)/547/2022

LA.(Civil)/684/2024
FIXED

in WP(C)/6020/2017

WITH
WP(C)/6020/2017

WITH
WP(C)/4126/2016

WITH

LA.(Civil)/1222/2023

in WP(C)/4126/2016

WITH
WP(C)/4181/2016

WITH

L.A.(Civil)/1085/2023

in WP(C)/4181/2016

WITH
WP(C)/4358/2016

WITH

L.A.(Civil)/1089/2023

in WP(C)/4358/2016

WITH
WP(C)/5158/2016

BANANI DEB
Versus
THE STATE OF ASSAM AND 7 ORS

BIKASH KUMAR PATAR AND 16 ORS

Versus
THE UNION OF INDIA AND 6 ORS

MR. P J SAIKIA
MS. M PAUL
MS. S P DAS

MR | RAFIQUE

MRS S A CHOUDHURY
MS A AFREEN

MS. R. R. SAIKIA

PARAMESH BHATTACHARYYA AND 8 ORS MR C GOSWAMI

Versus
ASSAM STATE WAREHOUSING
CORPORATION AND 2 ORS

PRAFULLA KUMAR SAIKIA
Versus
THE UNION OF INDIA AND 5 ORS

ANURAG BORA
Versus
THE STATE OF ASSAM AND 4 ORS

ORDER NO STEPS

RABIDHAR BARUA
Versus
THE STATE OF ASSAM AND 4 ORS.

MR. K N CHOUDHURY
MS N MAHANTA

N GAUTAM

MS SABINA AHMED

MR. A GOYAL
MR. A CHOUDHURY

MR. U SAIKIA
MR. S D ROY

ORDER (IMPLEADMENT OF PARTY)

DAUHARU NARZARY AND ORS
Versus
GANESH NARZARY and ORS.

GANESH NARZARY and 116 ORS.
Versus
THE STATE OF ASSAM and 10 ORS.

KISHOR KR. SARMA and 210 ORS
Versus
THE STATE OF ASSAM AND 6 ORS

PARAG PATHAK AND 46 ORS
Versus
THE STATE OF ASSAM AND 6 ORS

GOBINDA BARMAN and 303 ORS
Versus
THE STATE OF ASSAM AND 6 ORS

LILA BAHADUR KARKI AND 75 ORS
Versus
THE STATE OF ASSAM AND 6 ORS

SAGEN NARZARY and 36 ORS
Versus
THE STATE OF ASSAM AND 6 ORS

JOGEN NATH AND 6 ORS.
Versus
THE STATE OF ASSAM AND 7 ORS

BINOY GAYARY and ANR
Versus

THE BODOLAND TERRITORIAL COUNCIL

and 5 ORS

MR. KN CHOUDHURY
MR. SURAJIT DAS

MR A W AMAN

MR S A BARBHUYAN
SAMIM RAHMAN

MR.T ] MAHANTA
MR.A R TAHBILDAR
MS.R DEVI

MR.A NATH
MR.D DOLEY
MS.P SHARMA

SC, ELEM. EDU
MR. A NATH

MR.A NATH
MR.D DOLEY
MS.P SHARMA

MR. B CHAKRAVARTY
MR. A NATH
MS. A LALA

MR.A NATH
MR.D DOLEY
MS.P SHARMA

MR. A NATH

MS.K DEVI
MS.K DAS

SC, AG (A AND E)
GA, ASSAM

SC, SEC. EDU.
SC, FINANCE

DY.S.G.I.

GA, ASSAM

DY.S.G.L

GA, ASSAM

GA, ASSAM
SC, SEC. EDU.
SC, FINANCE

SC, ELEMENTARY
EDUCATION

SC, BTC

SC, FINANCE

GA, ASSAM

SC, ELEMENTARY
EDUCATION

SC, BTC

SC, FINANCE

SC, ELEMENTARY
EDUCATION
SC, BTC

SC, BTC

SC, ELEMENTARY
EDUCATION
SC, BTC

SC, ELEM. EDU
SC, BTC

SC, ELEMENTARY
EDUCATION
SC, BTC

SC, ELEMENTARY
EDUCATION
SC, BTC

SC, BTC

SC, FINANCE DEPTT.
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010062812024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065412024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010059412024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010065352024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061192024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010078542021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010040802024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010202092017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010114842016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010084192023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010172172016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010084062023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010021042016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010084162023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010023842016

20

21

22

23

24

25

WITH
WP(C)/5176/2016

WITH
WP(C)/5225/2016

WITH
WP(C)/5281/2016

WITH
WP(C)/261/2017

WITH
WP(C)/3038/2017

WITH
WP(C)/3272/2017

WITH
L.A.(Civil)/4183/2017

in WP(C)/3272/2017

WITH

SONEN GAYARY and 9 ORS

Versus
THE BODOLAND TERRITORIAL COUNCIL
and 5 ORS

SMTI RASHMI CHOUDHURY
Versus
THE STATE OF ASSAM AND 11 ORS

DEBOBRATA GAYARY and 2 ORS.
Versus
THE STATE OF ASSAM AND 8 ORS

PRADIP KUMAR DAIMARY
Versus
THE STATE OF ASSAM and 3 ORS.

JUBARAJ ADHIKARY and 5 ORS.
Versus
THE STATE OF ASSAM and 8 ORS.

PHWJWNGSHAR BASUMATARY, A.T and
44 ORS.

Versus
THE STATE OF ASSAM and 10 ORS.

PHWJWNGSHAR BASUMATARY, A.T and
44 ORS.

Versus
THE STATE OF ASSAM and 11 ORS.

MS.K DEVI
MS.R BARUAH
MS.K DAS

MRS A BUJARBARUAH
MS.R BORGOHAIN
MS.A BARUAH

MR.S K SINGHA
MR.P SARMAH
MSR D KAKATI
MR.A ADHIKARY
MR.S UPADHAY
MR.B KUMAR

MR.B D DAS
MR.H K SARMA
MR.Y S MANNAN
MS.S G BARUAH
MS N DEKARAJA

MR.M DEKA
MR.D K ROY

MR.U K NAIR
MR.M P SARMA
MR.R SINGHA

MR.U K NAIR
MR.R SINGHA
MR.M P SARMA

SC, BTC
SC, FINANCE

GA, ASSAM

SC, ELEMENTARY
EDUCATION

SC, BTC

SC, FINANCE

SC, ELEMENTARY
EDUCATION

SC, BTC

MR. R. DHAR, SC, WPT
AND BC

SC, FINANCE

SC, ELEMENTARY
EDUCATION

SC, BTC

MR.A BHUYAN

SC, ELEMENTARY
EDUCATION

MR. S R RABHA, SC, BTC
SC, BTC

MR. R BARPUJARI (SC,
FINANCE)

SC, ELEMENTARY
EDUCATION

SC, BTC

SC, FINANCE

GA, ASSAM

SC, ELEMENTARY
EDUCATION

SC, BTC

SC, FINANCE

WP(C)/3273/2017 BANGSHIDHAR DAS, A.T. and 91 ORS.
Versus

THE STATE OF ASSAM and 10 ORS.

MR M GOSWAMI (P2-P4, P7,  SC, ELEMENTARY
P8, P10, P12-P19, P21-P24, EDUCATION

P26, P29, P32, P33, P35, P36, SC, BTC

P38, P39, P42, P50, P52-P54, SC, FINANCE
P58, P64, P67, P69, P73, P75-

P78, P80, P85, P90, P92)

MR.U K NAIR
MR.M P SARMA
MR.R SINGHA
WITH
L.A.(Civil)/4184/2017 BANGSHIDHAR DAS, A.T. and 91 ORS. MR.U K NAIR GA, ASSAM
in WP(C)/3273/2017 Versus MR.M P SARMA SC, ELEMENTARY
THE STATE OF ASSAM and 11 ORS. MR.R SINGHA EDUCATION
SC, BTC
SC, FINANCE
WITH
WP(C)/3274/2017 MUKUNDA BORO and 98 ORS. MR.U K NAIR SC, ELEMENTARY
Versus MR.M P SARMA EDUCATION
THE STATE OF ASSAM and 10 ORS. MR.R SINGHA SC, BTC
SC, FINANCE
WITH
L.A.(Civil)/4185/2017 MUKUNDA BORO and 98 ORS. MR.U K NAIR SC, ELEM. EDU.
in WP(C)/3274/2017 Versus MR.M P SARMA GA, ASSAM
THE STATE OF ASSAM and 11 ORS. MR.R SINGHA SC, BTC
SC, FINANCE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010023892016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010173292016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010173332016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010010402017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010259492017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010264852017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010057232017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010258442017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010205362017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010024972017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010057262017

28

29

30

31

32

33

34

35

36

WITH
WP(C)/5111/2017

WITH
WP(C)/5739/2017

WITH
WP(C)/5741/2017

WITH
WP(C)/5861/2017

WITH
WP(C)/5933/2017

WITH
WP(C)/122/2018

WITH
L.A.(Civil)/1092/2023
in WP(C)/122/2018

WITH
WP(C)/124/2018

WITH
LA.(Civil)/1225/2023
in WP(C)/124/2018

WITH
Cont.Cas(C)/217/2018

WITH
Cont.Cas(C)/218/2018

JAMALUDDIN AHMED
Versus
THE STATE OF ASSAM and 6 ORS.

RAJANI KANTA KALITA and 39 ORS.
Versus
THE STATE OF ASSAM and 9 ORS.

CHAKRAPANI DAS and 27 ORS.
Versus
THE STATE OF ASSAM and 9 ORS.

JITENDRA NATH KALITA and 17 ORS.
Versus
THE STATE OF ASSAM and 10 ORS.

ATUL CH. HALOI and 72 ORS.
Versus
THE STATE OF ASSAM and 10 ORS.

PARESH CHANDRA RAJBONGSHI
Versus
THE STATE OF ASSAM

HIRAMONY PATOWARY AND 4 ORS.
Versus
THE STATE OF ASSAM AND 11 ORS.

JAGANNATH KUMAR DEY
Versus
THE STATE OF ASSAM

CHAMPA CHETRI AND 11 ORS
Versus
THE STATE OF ASSAM AND 11 ORS.

SAGEN NARZARY AND 36 ORS.
Versus
PREETOM SAIKIA AND 5 ORS.

KISHOR KR. SARMA AND 210 ORS.
Versus
PREETOM SAIKIA AND 5 ORS.

MR. B SARMA

MR M GOSWAMI (P-1 TO 8,10-
15,17-29,31,33-35,37,39)
MR.U K NAIR

MS S PATOWARY (P-1 TO 8,10-
15,17-29,31,33-35,37,39)
MR.R SINGHA

MR.M P SARMA

MR M GOSWAMI (P1-P11, P14,
P18, P21, P23, P24, P26, P27)
MR.U K NAIR

MR R SINGHA (P1-P11, P14,
P18, P21, P23, P24, P26, P27)
MS S PATOWARY (P1-P11, P14,
P18, P21, P23, P24, P26, P27)
MR.R SINGHA

MR.M P SARMA

MR.T ] MAHANTA
MR.A R TAHBILDAR
MS.R DEVI

MR.T ] MAHANTA
MR.A R TAHBILDAR
MS.R DEVI

MR. A NATH

MR. A NATH

MR. A NATH
MS L SAIKIA

MR. A NATH

MR. B CHAKRABORTY
MR. A NATH
MR A RAHMAN

MR. B CHAKRABORTY
MR. A NATH
MR A RAHMAN

SC, ELEMENTARY
EDUCATION

MR. A DEKA(R-1)

MS. A VERMA (R-2)

SC, BTC

SC, FINANCE

MS. K PHUKAN(R-8)
MS. G MAHILARY(R 3-7)
MS. K PHUKAN(R-8)

GA, ASSAM

SC, ELEMENTARY
EDUCATION

SC, BTC

SC, FINANCE

GA, ASSAM

SC, ELEMENTARY
EDUCATION

SC, BTC

SC, FINANCE

GA, ASSAM

SC, ELEMENTARY
EDUCATION

SC, BTC

SC, FINANCE

GA, ASSAM

SC, ELEMENTARY
EDUCATION

SC, BTC

SC, FINANCE

SC, EDU

SC, ELEM. EDU
SC, BTC

SC, WPT AND BC
SC, FINANCE

SC, ELEM. EDU.
GA, ASSAM

SC, BTC

SC, FINANCE

SC, ELEM. EDU
SC, BTC
SC, FINANCE

MS. B BHUYAN

MS. N CHOUDHURY
MR. M BORAH

MR. A KHOUND
MR. B GOSWAMI
MS.Y S PHOM

MS. B BHUYAN

MS. N CHOUDHURY
MR. M BORAH

MR. A KHOUND
MR. B GOSWAMI
MS.Y S PHOM
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010036182017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010141682017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010040602017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010041382017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010201952017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010002842018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010084212023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010002812018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010084132023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010107362018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010107352018

37

38

39

40

41

42

43

44

45

46

47

48

WITH
Cont.Cas(C)/220/2018

WITH
Cont.Cas(C)/225/2018

WITH
Cont.Cas(C)/241/2018

WITH
Cont.Cas(C)/243/2018

WITH
Cont.Cas(C)/244/2018

WITH
WP(C)/416/2018

WITH

WP(C)/510/2018

WITH
WP(C)/834/2018

WITH
WP(C)/4113/2018

WITH
WP(C)/7281/2018

WITH
WP(C)/5867/2019

WITH
WP(C)/8809/2019

PARESH CHANDRA RAJBONGSHI AND 28

ORS.
Versus

PREETOM SAIKIA AND 5 ORS.

GOBINDA BARMAN AND 303 ORS.

Versus

PREETOM SAIKIA AND 5 ORS.

JITENDRA NATH KALITA AND 8 ORS.

Versus

PREETOM SAIKIA AND 5 ORS.

GANESH NARZARY AND 53 ORS.

Versus

PREETOM SAIKIA AND 5 ORS.

ATUL CH. HALOI AND 51 ORS.

Versus

PREETOM SAIKIA AND 5 ORS.

OM NATH SARMA
Versus
THE STATE OF ASSAM

DHRUBA DAS
Versus

THE BODOLAND TERRITORIAL COUNCIL

PRADIP KALITA AND 4 ORS.
Versus

THE STATE OF ASSAM AND 9 ORS.

JOY CHANDRA BARMAN
Versus

THE STATE OF ASSAM AND 8 ORS.

BlJU DAIMARY
Versus

THE STATE OF ASSAM AND 7 ORS.

NAYEBUR RAHMAN
Versus

STATE OF ASSAM AND 5 ORS.

MAHESWAR PATHAK AND ANR.

Versus

THE STATE OF ASSAM AND 7 ORS.

MR. B CHAKRABORTY
MR. A NATH
MR. A RAHMAN

MR. B CHAKRABORTY
MR. A NATH
MR A RAHMAN

MR. T ) MAHANTA
MRS. R DEVI
MR. A R TAHBILDAR

MR. T ] MAHANTA
MRS. R DEVI
MR. A R TAHBILDAR

MR. T ] MAHANTA
MRS. R DEVI
MR. A R TAHBILDAR

MR. P SARMAH
MR. S K SINGHA
MS G DAS

MR. S UPADHAY
MR. B KUMAR

MRS. K DEVI
MR M SARMA
MS R P BARUAH

MR. P P DUTTA

MR. A BHATTACHARYYA
MR. A BORUA

MS. M KALITA

MR. D SARMA
MR. C GOSWAMI

MR. D SARMA
MS. S KRISHNOTROYEE
MR. C GOSWAMI

MR R K DUTTA
MS. P BHUYAN
MR. S DUTTA

MR. M A SHEIKH
K U AHMED
MR. M HOSSAIN

MS. B BHUYAN, SC BTC

MS. B. BHUYAN, SC BTC

MR. D SAIKIA (R1)

MR. A K BHUYAN (R4-5)
MR. N SARMA (R1)

MS. N PHUKAN (R1)

MS. N CHOUDHURY (R4-5)
MR. M BORAH (R4-5)

MR. A KHOUND (R4-5)

MR T TASHI (R4-5)

MS.Y S PHOM (R4-5)

MR. D SAIKIA (R1)

MR. C BORUAH (R2)

MR S M T CHISTIE (R1)
MR. A K BHUYAN (R4-5)
MS. N CHOUDHURY (R4-5)
MR. M BORAH (R4-5)

MR. A KHOUND (R4-5)

MR T TASHI (R4-5)

MS. Y S PHOM (R4-5)

MR. D SAIKIA (R1)

MR. C BORUAH (R2)

MR. A K BHUYAN (R4-5)
MR. A DEKA (R1)

MS. N CHOUDHURY (R4-5)
MR. M BORAH (R4-5)

MR. A KHOUND (R4-5)

MT T TASHI (R4-5)

MS.Y S PHOM (R4-5)

MS. H TERANGPI (R1)

SC, ELEMENTARY EDU.
MR. S R RABHA

SC, BTC

SC, FINANCE

SC, BTC
SC, F. DEPTT

SC, ELEM. EDU
MR. B GOGOI, SC, FINANCE
SC, BTC

SC, ELEM. EDU
SC, BTC
SC, FINANCE

SC, ELEM. EDU
SC, BTC
SC, FINANCE DEPTT.

SC, BTC

SC, WPT AND BC
SC, EDU

SC, FINANCE

SC, ELEM. EDU
SC, BTADC
SC, FINANCE DEPTT.
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010107342018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010107332018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010120582018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010120602018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010120592018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010014932018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010018602018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010026222018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010079152017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010230652018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010185972019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010291962019

49

50

51

52

53

54

55

56

57

58

59

60

WITH
WP(C)/5608/2020

WITH
WP(C)/3436/2021

WITH
WP(C)/4279/2021

WITH
WP(C)/3654/2022

WITH
WP(C)/5220/2022

WITH
WP(C)/8367/2022

WITH
WP(C)/5258/2023

LA.(Civil)/766/2024
FIXED

in WP(C)/5794/2022

WITH
WP(C)/5794/2022

WP(C)/712/2023

CAVT. NO.01092/023,
PART-HEARD, FIXED, WITH CAVT.

WITH

L.A.(Civil)/330/2023

in WP(C)/712/2023

WP(C)/285/2019
FIXED

WP(C)/5782/2020
FIXED

WITH
WP(C)/5752/2021

DIPAK DEKA AND ANR

Versus
THE BODOLAND TERRITORIAL COUNCIL
AND 5 ORS

ANJANA CHAKRABARTY AND ANR
Versus

THE BODOLAND TERRITORIAL COUNCIL

AND 4 ORS

SARALA SWARGIARY

Versus
THE BODOLAND TERRITORIAL COUNCIL
AND 3 ORS

NABA ROY AND ANR

Versus
THE BODOLAND TERRITORIAL COUNCIL
AND 6 ORS (E)

SACHINDRA KUMAR HALOI
Versus
THE STATE OF ASSAM AND 7 ORS.

PRANITA BAISHYA
Versus
THE STATE OF ASSAM AND 8 ORS.

NARAYAN CHANDRA DAS AND 5 ORS
Versus
THE STATE OF ASSAM AND 5 ORS

DARASH MATHUR AND ANR

Versus
THE COMMISSIONER AND SECRETARY
FINANCE DEPTT AND ANR

DARASH MATHUR AND ANR
Versus
THE STATE OF ASSAM AND 2 ORS

ADMISSION

PROF. GURUPRASAD KHATANIAR
Versus
THE STATE OF ASSAM AND 7 ORS

PROF. GURUPRASAD KHATANIAR
Versus
THE STATE OF ASSAM AND 7 ORS

CHANDAN KUMAR ROY AND 2 ORS.
Versus
THE STATE OF ASSAM AND 4 ORS

MR. B KUMAR

MRS. K DEVI

MRS. K DEVI
MS S A KHALIFA

MRS. K DEVI
MS S A KHALIFA

MR. S UPADHAY
MS. A LALA
MR. M SHARMA

MR C GOSWAMI

MR. M K CHOUDHURY

MR. A BARKATAKI
MR P BHARDWA|
MR. M SARMA

MR H K DAS

MR H K DAS
MR. U PATHAK

MR H K DAS
MR H K DAS
MR N K SARMA

MR H K DAS
MR H K DAS
MR N K SARMA

MR. A D CHOUDHURY

G4S SECURE SOLUTIONS PVT. LTD. AND MR. K K BHATRA

ANR
Versus
THE STATE OF ASSAM AND 3 ORS

G4S SECURE SOLUTIONS (INDIA) PVT.
LTD. AND ANR.

Versus
THE STATE OF ASSAM AND 3 ORS.

MR. R K BHATRA
MR. B D DEKA
MR D BHUYAN

MS R GANGAWAT

MR. R K BHATRA
MR. B D DEKA
MR D BHUYAN
MR A BHATRA

SC, BTC
SC, EDU

SC, BTC

SC, BTC

GA, ASSAM
SC, BTC

SC, ELEM. EDU
SC, BTC
SC, FINANCE

SC, ELEM. EDU
SC, BTC
SC, FINANCE

SC, ELEM. EDU
SC, BTC
SC, FINANCE

SC, GAD
SC, FINANCE

GA, ASSAM
MR. A PHUKAN, SC, GAD

MR. KN CHOUDHURY

MR. | CHOUDHURY (r-8)
MR. A CHAKRABARTY (R-8)
MR. S BISWAKARMA (r-8)
MS G DAS (r-8)

MR T DAS (r-8)

R. CHAUHAN (r-8)

SC, EDU

FOR CAVEATOR

SC,GU

MR. K N CHOUDHURY
SC,GU
FOR CAVEATOR

SC, ELEM. EDU
SC, SSA

GA, ASSAM

GA, ASSAM
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010187032020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010079832021
https://ghcservices.assam.gov.i